
 

4. 00   P. M.  "j 

Sir, I would like to bring to the atten- 
tion of the hon. Minister the pressing 
needs of the Nortch-Eastem. region of 
our country, in particular Assam. There 
is a strong case for extending the Board 
Gauge railway line from Guwahati 
Dibrugarh. The importance of this ex- 
tension in the economic development of 
the Assam Valley cannot be over-empha- 
sised since there is a sufficient, effective 
demand for passenger and freight traffic 
over a Broad Gauge track from Guwahati 
to Dibrugarh. This investment project is 
not only financially viable from the view- 
point of Railways, but would also make 
a significant contribution to the socio-eco- 
nomic development of a relatively back- 
ward region of the country. I request 
the hon. Minister to sympathetically con- 
sider this worthwhile proposal for extend- 
ing the Broad Gauge net work of the 
Indian  Railways. 

Sir, rationalisation of the operation of 
the railways in Assam deserves a serious 
consideration. In this respect, I would 
urge the hon. Minister to consider the 
long-standing demand of the Assamese 
people that the junction in Rangia be up- 
graded  to  that of  a Division. 

While I deplore the inflationary impli- 
cations of the Railway Budget which 
would be painful to the people, the Rail- 
ways are faced with a challenge and an 
opportunity. The challenge is to improve 
safety and quality of service through in- 
creased productivity. The opportunity is 
for the Railways to extend its services to 
many far-flung regions of the country. I 
hope that the Indian Railways will face 
the challenge and exploit the opportunity 
with courage and imagination. I am afraid 
that these require a lot more than increase 
in freight rates and passenger fares. En- 
isuring economic growth with equity re- 
quires significant improvements in the 
productivity of the Indian Railways. The 
conspicuous absence of these pressing 
issues leaves a lot to be desired in the 
Railway Budget of 1990-91. Thank yon, 
Sir. 

MESSAGES FROM THE LOK SABHA 

II. Appropriation   (Railways; Bill, 1990 
OS. Appropriation  (Railways)  No. 2 Bill, 

1990 

SECRETARY-GENERAL; Sir, I have 
to report to the House the following mes- 
sages received from the Lok Sabha, sign- 
ed by the Secretary-General of the Lot 
Sabha; — 

 

"In accordance with the provisions 
of rule 96, of the Rules of Procedure 
and Conduct of Business in Lok Sabha, 
I am directed to enclose the Appropria- 
tion. (Railways) Bill, 1990, as passed 
by Lok Sabha at its sitting held on, 
the 26th March, 1990. 

2. The Speaker has certified thai this 
Bill is a Money Bill within the meaning 
of article 110 of the Constitution of 
India. " 

II 

"In accordance with the provisions of 
rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I 
am directed to enclose the Appropria- 
tion (Railways) No. 2 Bill, 1990, as 
passed by Lok Sabha at its sitting held 
on the 26th March, 1990. 

2. The Speaker has certified that this 
Bill is a Money Bill within the mean- 
ing of article 110 of the Constitution of 
India. " 

Sir, I lay a copy each of the Bills en 
the Table. 

I.  THE BUDGET  (RAILWAYS), 1990. 
91. —GENERAL DISCUSSION- 

II.  RESOLUTION APPROVING RE- 
COMMENDATIONS OF RAILWAY 
CONVENTION     COMMITTEE, 1989— 
Contd. 
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 SHRI   MENTAY      PADMANABHAM 
(Andhra Pradesh); Mr. Vice-Chairman, 
Sir, for trie last three or four days, a 
number of speakers have been making 
speeches on the Railway Budget and most 
of them, I should say almost all of them, 
welcomed the Budget, and also expres- 
sed... 

DR. YELAMANCHILI SIVAJI (An- 
dhra Pradesh); Expressed the problems 
of their area. 

SHRI MENTAY     PADMANABHAM; 
... their satisfaction with the broad trends 
in the Budget. Of course, as may friend 
point out, most of the speakers have 
brought out some specific problems; per- 
taining to their areas. That is, of course, 
a general problem. And in future, I think, 
the Railways will have to cope up with 
these massive demands. 

Sir, as everybody knows, the railways 
are the life-line of the nation. And with- 
out extending the Railway system, I don't 
think it is possible to achieve any worth- 
while economic progress in this country. 
Sir, I am fondly hoping that a day will 
come when the entire rural India of 
about five lakh odd villages will be brought 
within the vortex of the Railway system. 
Then only, if that happens, it is possible 
to achieve greater integration among dif- 
ferent parts of the country and also bet- 
ween different ethnic groups. 

Sir, the Indian railways carry every day 
nearly a crore of passengers and the 
length of railway network is about 70, 000 
kilometres. The railways are discharging 
a service, which is a very very essential 
for the overall growth of the country. 
Hence, it should be treated more as a 
public utility service than as a commer- 
cial venture. 

Sir, the status paper, which was recent- 
ly published, in fact, published a few 
weeks before the presentation of the 
railway budget, clearly stated that the 
major problem with the Indian railways 
is the problem of resource crunch, i. e., 
mobilisation of resources for the expan- 
sion of railway system throughout the 
country. Sir, the railway finances were 
separated from the general finances way 
back  in   1924. Ever  since  this   separa- 

tion, the railway finances are crawling 
like a passenger train and there is no ap- 
preciable improvement in the railway fin- 
ances. Every year they are facing the 
same kind of trouble and every year they 
are trying to find resources, find money, 
for their expansion. This has become a 
very big problem with the railways. 

Sir, there is an immediate need to re- 
orient the entire financial system of: he 
railways so as to make them elastic 
enough to meet the growing demands of 
the railways. For this, the Railway Min- 
ister, known for his non-conformist ideas 
and also for unconventional methods will 
rise to the occasion and follow the sug- 
gestions which he made before and dur- 
ing the presentation of the Budget, which 
will go a long way in improving the rail- 
way finances. 

Sir, the earlier idea mooted by the rail- 
ways to go for public borrowing, though 
it is costly for the railways, as they will 
have to pay more money by way of inte- 
rest, I think that is an excellent idea, that 
is a good idea and it can be pursued in 
future also. Sir, the idea of involving 
the State Government in the matter of 
construction of new railway lines or con- 
version of meter gauge lines into broad 
gauge lines is also a very good one and 
one should welcome it. But, Sir, there 
is one little problem in this. In the case 
of advanced States like Maharashtra and 
Gujarat there will not be any problem, 
but with regard to the backward States, 
they may not be able to find the resour- 
ces to invest in the new railway construc- 
tion programmes. In their case the Cen- 
tral Government should come forward 
and evolve a system or a formula of fin- 
ancial assistance on the basis of specified 
projects to help develop underdeveloped 
areas. Otherwise, the smaller States, —I 
mean, the compartively backward State?— 
will be in a disadvantageous paction be- 
cause they may not be able to balance 
their budgets and invest any more money 
in the new railway projects. On that 
score, if projects are not given to these 
States, they will be in a disadvantageous 
position and this will lead to imbalances 
in growth; there will not be a balanced 
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growth of all the regions. Therefore, 
this may kindly be borne in mind while 
inviting the State Governments to partici- 
pate in the railway programmes. 

Then, I would like to make one sug- 
gestion for the consideration of the hon. 
 Minister in regard to the proposed freight 
hike. Though increase in freight and fares 
may lead to inflationary pressures, in the 
present. situation, within the framework of 
the railway finances and the difficulties 
faced by the Railways, it is rather un- 
avoidable. But the exemptions given, 
from the proposed hike, to items like 
foodgrains, edible on;, vegetables, fruits, 
etc. is a welcome feature and I congra- 
tulate the hon. Minister for thinking on 
those lines of giving exemption to some 
socially depressed sections. In this con- 
nection, I suggest that this exemption 
should be extended to items which are 
specifically manufactured by the small- 
scale units for export purposes. Those 
units which are situated in the hinterland 
have to transport their manufactured goods/ 
to port areas for export. They have to 
pay more towards freight. If those items— 
some specified items—which are meant 
for export purposes are exempted from 
the proposed freight hike, it will also be 
in consonance: with the declared objec- 
tives of the National Front Government. 
In order to redress the imbalance that 
has crept into the balance of paymen's 
position, the National Front Government 
is trying to increase the exports. There- 
fore, this gesture on the part of the Rail- 
ways in giving exemption to the speci- 
fied items which are manufactured for 
export purposes will be in consonance 
with that declared policy of the National 
Front Government. I would, therefore, 
appeal to the hon. Minister to consider 
this aspect. 

Going by the Status Paper and the 
statements made by the hon Minister, 
there is absolutely no possibility of taking 
up new proejcts in the near future. This 
is because, the on-going projects themsel- 
ves will take at least five to seven years 
for completion. I do not, therefore, pro- 
pose to suggest any new projects from 
our State, from  the  State of    Andhra 

Pradesh though there are very very im- 
portant projects in Andhra Pradesh which 
are required to be taken up for the deve- 
lopment of the State. But there are some 
small matters which I would like to men- 
tion and I believe, the hon. Minister may 
not find it difficult to comply with thess 
requests.   

I will start with passenger trains. Some- 
time back, in the year 1988, the South 
Central Railway suddenly cancelled some 
three passenger trains. These were  No. 
333/334-Hyderabad-Raichur passenger; 
No. 327/328-Hyderabad-Pune passenger 
and 363|364-Hyderabad-Kazipet passenger. 
In spile of repeated requests to the South 
Central Railway authorities by the gene- 
ral public as well as by he local legisla- 
tors, these trains have not been restored 
so far. I do not know the reasons why, 
in the first instance, these trains were 
cancelled and, secondly, what are the 
difficulties in restoring them. These trains 
mostly cater to the needs of the people 
in the rural areas. Therefore, the hon. 
Minister should consider this aspect. There 
is another important demand from the 
people of Andhra Pradesh. Members of 
Parliament and also other public represen- 
tatives requested the then Railway Minis- 
ter that there is need for starting one sup- 
fast express train from Visakhapatnam. 
Visakhapatnam is fast growing city with 
steel plants and other industrial centres. 
Its population is growing by leaps and 
bounds and shortly it is going to be a 
big metropolis. Last year one train was 
introduced and that was a link train. It 
starts from Visakhapatnam and linked to 
Dakshin Express at Vijayawada to Delhi. 
The total journey takes around 50 hours 
provided the train runs in time. General- 
ly, it is late by three-four hours. There- 
fore, I request that a superfast train may 
be started from Visakhapatnam to New 
Delhi. 

In his budget speech the hon. Railway 
Minister has indicated that Tirumallai and 
Kakinada train will be extended to Visa- 
khapatnam. There is some problem with 
regard to that train. Presently, this train 
runs from Tirupati to Kakinada and ac- 
cording to the new suggestion it will be 
extended  to    Visakhapatnam. But, Sir, 
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Kakinada is also an important town 
There is one train from Kakinada to 
Madras and another from Kakinada to 
Hyderabad. The town is developing into 
a big city day by day. So, the people of 
Kakinada are also agitated over this move. 
I suggest that this train may be retained 
as it is from Tirupati to Kakinada. There 
is another train which goes from Tirupati 
to Howrah. It touches Visakhapatnam on 
the way. That train is maintained in a 
very bad shape. Nobody knows when it 
starts. There are no first-class compart- 
ments or II class AC sleepers. The seating 
capacity is also limited. So, I suggest that 
instead of extending the Tirupati-Kakinada 
train to Visakhapatnam the Railway Board 
may upgrade Tirupati-Howrah train. On 
the way it will touch Visakhapatnam and 
the train will serve the needs of Visakha- 
patnam. I appeal to the Railway Minister 
to consider this. 

Then there are three or four new pro- 
jects that are going on in Andhra Pra- 
desh. These projects are still incomplete 
because of lack of sufficient budget allo- 
cations. 

Firstly, there is the construction of line 
from Telapur to Patancheru. The length 
of the track is 9 kilometres. The total out- 
lay was about Rs. 6. 5 crores, out of which 
so  far Rs. 3. 5 crores have been spent. 
Due to insufficient allocation this work is 
still incomplete. If a little mors alloca- 
tion is given, this work will be completed. 
This may kindly be taken note of and ne- 
cessary action taken. 

Another work is doubling of Hydera- 
bad-Telapur section. This was sanctioned 
in 1981-82. This is also not completed. 

Third one is the incomplete construc- 
tion work on chord line connecting Mou- 
lali and Sanatnagar. These lines are in- 
tended to decrease the pressure on Hydera- 
bad and Secunderabad section. This 
will also be useful to the suburban 
passengers. These projects are at various 
stages of completion and because of lesser  
allocationr, the work is not being comple- 

ted and is getting delayed. Therefore, I 
appeal to the Railway Minister to make 
more allocations So that these works may 
be completed within one or two years. 
This will be useful in lessening the pres- 
sure on Hyderabad-Secunderabad main 
line 

Then there are some minor demands. 
For example, legislators and also Mem- 
bers of Parliament wanted one second 
class ACC coach on Narsapur-Secundera- 
bad Express. They also requested for one 
second class ACC coach on Triupati- 
Howrah train. But so far nothing has 
been done. There is one request for an 
ACC second class coach in Krishna Ex- 
press. These are small things. Even 
then the South-Central Railway and the 
Railway Board are deaf and they are not 
heeding to any of the requests or sug- 
gestions or representations made by the 
Members of Parliament or other repre- 
sentatives of the public. Because of the 
seasonal conditions also the second class 
ACC coaches are very important in coas- 
tal parts of Andhra Pradesh. That is why 
I am making this request specially. Sir, 
there are only two seasons in Andhra 
Pradesh—hot season and the hottest sea- 
son. Therefore, I appeal to the Railway- 
Minister to give as many second class 
ACC sleeper coaches as possible on the 
trains running in the coastal belt of 
Andhra   Pradesh. 

Thank you, Sir. 

SHRI  PAWAN     KUMAR     BANSAL 
(Punjab); Mr. Vice-Chairman, Sir, it is 
with a sense of genuine satisfaction that 
I acknowledge the role played by the 
railways ........  
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THE LEADER OF THE HOUSE 
(SHRI M. S. GURUPADASWAMY): 
They have to find time for discussion on 
Kashmir. 

SHRI S. S. AHLUWALIA; When will 
you find time? When Kashmir will go to 
Pakistan? 

SHRI M. S. GURUPADASWAMY; Let 
the official business be over. (Interrup- 
tions) Sir, the Business Advisory Com- 
mittee has to meet, they have to discuss 
this matter and they have to find time. 
I said, I have no obejction to discussing 
Kashmir if we sit longer. But the official 
business has got to be over. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY); Time has 
to be allotted. 

SHRI S. S. AHLUWALIA; According 
to today's morning newspapers, Shri 
Mufti Mohammad Sayeed is not going 
to Kashmir because he is preoccupied in 
Parliament. Where is he? Why is he not 
coming to make a statement on Kash- 
mir? 

SHRI PAWAN KUMAR BANSAL  
Instead he goes to Imphal to give warn- 
ing to the militants in Kashmir. Mr. Vice- 
Chairman, Sir, over the years the Indian 

Railways have played a very significant 
role in meeting the multifarious needs of 
the country. The contribution of the 
railways has been immense in keeping 
the country on the move. Today a vast 
network of railway lines across the length, 
and breadth of the country veritably serve 
as arteries for the Indian economy. This, 
I am convinced, would not have been 
possible without the dedication and com- 
mitment of lakhs of railwaymen all over 
the country. 

Sir, I had an occasion to work on a 
Select Committee dealing with the Indian 
Railways Bill—which was subsequently 
passed by the two Houses of Parliament—. 
and I did come to have a feeling that the 
Railways were fortunate enough to have 
very competent officers. But this optimism, 
of mine did give way to some dismay  
I do not know whether this is as a result 
of the new Government taking over 
that there has been some slackness in 
responding to the various queries made 
by Members of Parliament in the House 
and elsewhere. For example, Sir, in this 
session only I asked a question—and I 
would just read out the wording of it 
and the answer to illustrate how callous 
the Department seems to have become 
over this period. My question was; "Whe- 
ther the Government are aware of the 
long-standing demand to link Chandigarh 
with the main line through Ludhiana; if 
so, whether the Government propose to 
undertake this project; and, if so, by 
when?" Sir, I come from that area, I 
know that this has been a persistent de- 
mand and I know that Chandigarh is not 
linked to Ludhiana directly. My question 
was. kindly mark the words—Whether 
there is a proposal to link Chandigarh 
with the main line through Ludhiana. " 
It is clear from this that what I wanted 
to know is whether the long-standing de- 
mand was going to be met for building 
a direct line between Ludhiana and 
Chandigarh and thereby putting Chandi- 
garh on the main railway line. The reply 
that I got is this; "Chandigarh is already 
linked to Ludhiana via main line through 
Ambala. "     Sir, I really   feel   sorry over 
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the way this question was taken. I could 
understand if the answer was, "Yes, the 
Government is aware of this long-stand- 
ing demand. A survey was conducted but 
because of constraint on resources  and 
Otherwise we may not be able to take 
up the project for some time. " If a reply 
like that were to be there, I could, in fact, 
have put another question. Now, Sir, I am- 
earnestly saying that all my opinion about 
the staff of the Railway Board which I 
had formed over the years, has just plum- 
meted when I got this reply from the 
Railway Board. I hope Parliament, and 
even the public, would not be treated this 
way when some sort of information is 
sought from the Government. 

Sir, it was while on the new railway 
lines that I referred to my question. I 
find that though over the years an all- 
out endeavour has been made to add new 
lines in the different sectors, Punjab has 
been totally neglected. This demand for 
a line between Ludhiana and Chandigarh 
has been pending for over ay decade and 
nothing has been done thereon. Last year 
there was an assurance given to the peo- 
ple of Punjab that Goindwal complex 
would be connected to Beas very soon. 
Sir, I find that the progress of even this 
27-kilometre stretch is indeed very tardy. 
This line was conceived to take more in- 
dustry to that part of Punjab which is in 
the throes of terrorist and secessionist 
activities, and it was the intention of the 
Government to take more industry there 
so that more avenues could be provided 
to the youth to get gainful employment. 
For this I find, Sir, that when the total 
anticipated cost is Rs. 21, 13, 000, the out- 
lay proposed for the year 1990-91 is only 
about Rs. 2 crores. I think, this way, 
unless the Minister gives  an assurance 
that, well, this is  for survey or some 
other work and that for the next year 
they are going to give the whole amount, 
if we go at this pace, it may take even 
ten years to complete it. 

We have said on many occasions, and 
it is supported with full facts that Punjab 
has contributed the maximum, over 60 
per cent, to the national food kitty. Pun- 
jab deserves something from the country 

in return. When we take up construc- 
tion of new lines in Punjab, it will not be 
just only for the benefit of Punjabis. It 
will ultimately go to the benefit of the 
whole country. There i; movement of 
foodgrains from all over the State to 
other parts of the country, and we have 
been crying hoarse for double lining as 
well as electrification of the line between 
Amritsar and Delhi. But, I suppose, it 
is not even within the contemplation of 
the Government I would like the hon. 
Minister to react to this, to give some sort 
of an assurance to the people of Punjab 
that—Railways incidentally may be getting 
a good bit of its revenue from Punjab, 
but even otherwise Punjab would not be 
left  uncared  for by the  Railways. 

Sir, I may be sounding parochial but 
because I don't want to take more time 
I straight away came to variou, points 
that concern us and concern us deeply. 
In this context, Sir, I would like to reite- 
rate the demand which has been raised 
over the years but which has beer over- 
looked for not very convincing reasons. 
Most of the MPs from Punjab have over 
the years brought to the notice of the 
concerned authorities that two trains leave 
Delhi, that is, the Punjab Mail and the 
Udyan Abha, within a gap of about half 
an hour. They traverse almost the same 
distance right up to Bhatinda from where 
they go further in two different directions. 
They traverse just the same distance with- 
in a gap of half an hour. Our plea has 
been that a very important but utterly 
neglected area of Malwa has never beer 
taken care of by the Railways. If one of 
these two trains, anyone of these two, 
were to be diverted from Jakhal, to go 
to Dhuri and from Dhuri to proceed to 
Bhatinda, a big sector of Dhuri, Bhatinda 
and Jakhal area could be covered. The 
reply that we get is that these are through' 
trains and that it would mean an extra 
coverage of about 30 km. I could under- 
stand if you were to provide another train 
in this area. Then we would not ask for 
one of these trains to be diverted there. 
We say that there is constraint of re- 
sources. We cannot start more trains. If 
that is the plea, then, there is no justi- 
fication to deprive this important area to 
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have access to Delhi. I am not realiy 
saying that there should be a train from 
Bhatinda going to Patiala and then com- 
ing to Delhi. That would be ideal to 
serve the people of this area. But till the 
time we are able to do that, this genuine 
demand of the people shoull be accepted 
by diversion of one of these trains. If 
the people sitting in air-conditioned rooms 
here are oblivious of the needs of the 
people of the toiling masses of this area 
and only those aft-repeated replies to ofi- 
repeated demands which we have to make 
because, of the compelling necessities are 
given, I suppose we will be drifting away 
from the avowed obejots which the Indian 
Railways, as I said in the beginning, have 
served in the past, 

■ 

Sir, that would take me to another 
demand of Punjab. That relates to the 
construction of road overbridges. Sir, this 
is done to cater to those areas where the 
crossings are very busy, where the traffic 
on the road is held up for long many 
hours. Some steps have been taken, but 
I don't know why Rajpura has always 
been neglected. There is one crossing at 
Rajpura, which must not be opening for 
more than one hour out of the 24 hours. 
The Punjab Government did construct a 
bypass for the Rajpura-Patiala Road, but 
that does not meet the need of the peo- 
ple. It is for the Railways to come up 
with an overbridge there. I must, at the 
same time, acknowledge that the cons- 
truction of the overbridge at Ludhiana, 
which will be completed very soon, will 
be of great benefit. But Punjab's share 
is not one bridge. Here we do not re- 
quire that any survey should be conduc- 
ted. We do not need people to go around 
spotting places where bridges are to be 
constructed. One at Rajpura and one at 
Patiala are the minimum need. 

In all fairness I also want to have this 
opportunity to bring on record the appre- 
ciation of the people of Chandigarh for 
introducing a Shatabdi Express to Chandi- 
garh. This has really served the people 
very significantly. But at the same time 
coming from the backward region, the 
Malwa region, I again want to bring to 

the notice of the new Railway Minister 
through you about the needs of the peo- 
ple residing in places falling in the Patiala- 
Bhatinda Segment Two trains with old 
numbers 348 and 349 were discontinued 
some time back. We were told that it 
was a temporary measure, but now it 
seems that these have been discontinued 
permanently. The trains have been re- 
moved from the schedule altogether. They 
do not now find a mention even in the 
Time Table. The reply that was given 
was that those were not really used by 
the public. That is far from truth. These 
trains were serving the people. I do make 
a plea on behalf of the people that these 
trains  have   to  be  reintroduced. 

We have also been saying time and 
again that people of this area find it ex- 
tremely difficult to reach Haridwar. They 
have to undertake journeys there for va- 
rious religious purposes. We were saying 
that there should be a train from Bhatinda 
to Haridwar. If you are unable to pro- 
vide a train, some bogies, which may 
meet the needs of the people, should be 
attached to some trains. When I refer to 
bogies I am talking of second class bogies 
and sitting seats. There is no idea of in- 
troducing either second class or first class 
AC coaches. We have to meet the needs 
of the common man first and once we 
are able to do that, then it will be a wel- 
come thing to introduce airconditioned 
coaches etc. 

While talking of the needs of the com- 
mon man, I am conscious that a large 
number of people of my area are daily 
travellers. They commute from the place 
of their residence to the place of their 
work. For some time the administration 
has been quite sympathetic to their de- 
mands and the points put forth by various 
railway users committees, which are not, 
of course, recognised ones. By and large 
their one demand is for extension of shut- 
tles UD 1, 2 and 3 running between 
Ambala and Dhuri. They want their ex- 
tension to Bathinda. I suppose no consi- 
deration has been given to this demand. 
I would take this opportunity to impress 
upon the hon. Minister to see that the 
meeting, of  the  consultative   committees 



375 Tim Budget [RAJYA SABHA] Railways 1990-91 376 

[Shri Pawan Kumar Bansal] 
become useful and meaningful. The mem- 
bers of this consultative committee in- 
clude Members of Parliament, They put 
forth their views and that is the end of it. 
I wish you could call such meetings if 
you mean business. You should call meet- 
ings of the MPs from different States— 
statewise. You try to see to their needs 
and try to wort out solutions. I 

am not 
asking for the moon now. I know   the 
constraints, the  resource  constraint     but 
there   are  certain  things which   if  given 
the will to do, given the desire to   meet 
the needs of the people  can be achieved 
and  certain positive     measures  can    be 
adopted. 

Sir, taking care that I don't repeat what 
other hon. Members had said but for 
the sake of just laying emphasis on that 
I would say that the present hike in the 
fares and freight has not been taken well 
by the people. It is definitely a measure 
which adds to the overall inflation in the 
country. It will do tremendous good to 
the Railways if they try to improve the 
efficiency rather than passing on the bur- 
den always to the common man. Sir, 
I often wonder that the Railways here are 
assuming a dual role, on the one hand 
that of common carrier and, therefore, 
say that if the road transport or the other 
people have anything, we must have that 
to ourselves, they must arrogate certain 
rights. On the other hand, they assume 
to themselves the role of a sovereign Gov- 
ernment. Being the Department of the 
Government of India, it definitely con- 
notes that it does have certain trappings 
of a Government. But I feel, Sir, the pecu- 
liar responsibility cast on the Ministry 
of Railways is such that it has to rise 
above that feeling. It has to really al- 
ways have a feeling that the Indian Rail- 
ways are meant to serve the people. I 
do no want to suggest that the Indian 
Railways must suffer losses. It is not a 
social service. I would admit that but it 
must not also take it to itself that it is a 
monopoly house and has no social obli- 
gations. What I feel today is Sir, that 
the Railways do at times behave as if 
they monopolies that particular area    of 

activity. This feeling, this attitudinal 
change has to be brought about and 
once you do that, Sir, I think the 
Railways would carve a niche for itself in 
the hearts of the people. 

Now these are very small matters, 
on   which   people  do suffer  which  I 
want to bring to your notice. One is 
regarding the reservation. Sir, if say, 
four people want to travel from Delhi 
to Chandigarh. They seek reservation. 
All the four names not the names, the 
particulars would be on one ticket. If 
at the last moment for any reason, any- 
compelling reason, one of them has to 
drop out, he cannot proceed with the 
journey, you want the ticket for one 
person to be cancelled. Now you just 
have to be in a position as that to feel 
the travails of the  ordinary passen- 
ger. You reach the booking counter 
here at the railway station, they say 
"You please get it done in the train. " 
If in some hurry you just take some- 
body else with you that becomes an offence 
because   nobody  else   can  travel   on   the 
ticket which is reserved for somebody else. 
Sir, such inconveniences of the peole have 
to be removed by the Railways. When I 
talk of reservation, there is another thing 
which I have seen. Sir, apart from that 
a person reserves a seat in second class. 
He wants his ticket to be upgraded when 
he gets into the train because he finds that 
earlier there was no seat available in the 
first class but there was one available for 
the second and he went in for the second, 
but when he boards the train he finds that 
there is one seat available in the first-clais 
also. He wants his ticket to be  upgraded. 
New, he has to     bear the    cancellation 
charges. That is where I say there is ex- 
ploitation. It may be Rs. 2, Rs. 3, Rs. 5 
but it is not the amount which matters, it 
is the harassment that the man is put to. 
It is the  principle that really matters in 
this case. Similarly, Sir, suppose a person 
just takes  a ticket on the platform  and 
enters the bogey. There is no    prior re- 
servation by him but a seat is available 
there in the train. He still has to pay the 
reservation charges. Now on what reasons 
can the Railways ever, justify that? Sir, T 
suppose all these minor things have to be 
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looked into. I only feel that the]y gloss 
over these things. If they were to really 
apply their mind to it and see as to where 
you extract even one rupee more or fifty 
paise more from the passengers, those rules 
have to be modified. In this context I 
would just like to reiterate again, Sir the 
rise in the price of the platform ticket to 
Rs. 2 is very much on the higher side. I 
must admit that I have not checked up as 
to what is the minimum fare but I think 
even the minimum fare may be less than 
that, at least for the local journeys. So 
charging that much for a person who just 
accompanies somebody to the platform is 
not fair; it should not be raised and it 
will be good if the Railway Minister were 
to respond to this and take back this hike. 

Sir, the other point which I want to 
make now is about the stalls on the plat- 
forms. Sir, about the other vendors I do 
not have any experience but I do know— 
this question which has been raised often 
in the two Houses of Parliament-that there 
are only two firms which are monopolising 
the agencies to run the book-stalls on all 
the platforms. I have no grouse with that 
at all but the point that I want to make 
is that today when the Government is 
committed to remove unemployment, Go- 
ernment is committed to introduce schemes 
which are employment-oriented, thee 
should be some sort of a formula, some 
sort of a system worked out, where the 
unemployed educated youth get the licence 
to sell books on the railway platforms. 
Now, when the overall agencies are with 
big firms, we cannot expect this from them. 
Therefore, the Railways would do good If 
they were to take over the allotment of 
these small agencies to the vendors them- 
selves and invite applications from un- 
employed youth and give them this oppor- 
tunity to eke out a living for themselves. 

When I refer to the book-stalls on the 
platforms, I also do not want to miss the 
point that the condition of some of the 
platforms otherwise is also miserable. 
From the documents that we have, T find 
that in Punjab again I would like to con- 
fine myself to Punjab it is only one or 
two stations where they have made fresh 
provision for certain amenities to the pas- 
sengers. Bhatinda  is  an old  railway  sta- 

tion. Some distinction in the Railways it 
has but the condition of the platforms there 
is deteriorating day by day. Some arrange- 
ment has to be made to. see that the plat- 
forms are modernised and basic amenities 
are provided to the people there. 

Finally, Sir, though I am aware of only 
one case, there may be more cases like 
that, in my home-town Tapa Mandi a 
small place on the Dhuri-Bhatinda line, 
ever sance the days I have acquired my 
age of discretion, I find a long stretch of 
vacant plot there. I learn it belongs to the 
Railways. The people have not encroached 
upon this otherwise but it stinks of filth. 
Sometime back the Municipality gave a 
proposal to the Railways that is could 
develop it into a park for the benefit of 
the people of the town, for the benefit of 
the children and would remove the filth 
from there. This happened some five years 
back. The Railways said, they were wish- 
ing to utilise it for some purpose of their 
own. They have not done it over the last 
sixty years. I am not saying this I have 
learnt this from elders also. That is not 
my age. It has been  the same stage of 
neglect over the last sixty years. Sir, if 
they give it to the Municipality, may be 
temporarily there may be no permanent 
vesting of rights in the Municipality but 
till the time the Railways really, genuinely 
require it for' some purpose this could be 
given to the 'Municipality  for developing 
it into a pak and when the area has 
otherwise developed on both sides, the 
Railways are adamant in not providing a 
foot-overbridge for the pedestrians. These 
needs of the people have to be me' by the 
Railways. If the Railways insist that the 
Municipality should contribute fifty per 
cent of the amount in building up that 
bridge, that will be too unfair a thing. 
People are held up on different sides. 
School children have to go from one side 
to another. But trains are parked at a 
stretch for a long period, many many 
days. It becomes extremely difficult for 
people to cross the railway lines. I think 
it is, in fact, the duty of the Railways to 
see to this. 

To conclude, I appreciate that Govern- 
ment's declaration that it will adopt auste- 
rity measures but there is a very minor 
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[Shri Pawan Kumar Bansal] 
point I want to make. I think if we have 
to begin making savings, it has to be done 
enters the bogey. There is no prior re- 
immediately. I find that in the Budget 
speech there are 24 pages, the first part 
of the Minister's speech, bound in one 
volume and another four pages bound in 
another volume. These could have been 
numbered Part I and Part II, but could 
have been in the same volume, resulting 
in saving of some amount for the Railwas. 
This is one very very small example which 
I have given. But this is how you have to 
make a beginning and identify places where 
you can resort to austerity and make sav- 
ings. Thank you, Sir. 
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SHRI MIRZA IRSHAD BAIG (Guja- 

rat); Sir, I am thankful for allowing me 
to present my views on the 1990-91 Rail- 
way Budget. Sir, I wish to mention only 
two Or three problem briefly. 

At the outset I would like to state that 
this year's Railway Budget has failed to 
satisfy the hopes of the youth, women 
sportsmen and the poorer classes of the 
society. A further increase in the second- 
class fares, freight and platform tickets 
has dealt a severe blow to the middle 
class people who form the bulk of the 
population. 

Sir, the 1989-90 Railway Budget had 
imposed an 11 per cent increase in the 
freight in general on all commodities. 
However, at that time essential commodi- 
ties such as salt, fruits and vegetables, gur 
and jaggery, edible oils, oilseeds, oil cakes, 
fodder and organic manure were exempted 
from this additional burden. Milk is also 
an essential commodity, especially for the 
children and the sick. This was not ex- 
empted and a 10 per cent increase was 
imposed on the freight charge for trans- 
porting liquid milk by Rail Milk Tankers 
or by Rail wagons from production areas 
to consumption centres. Unfortunately, 
again this year in the 1990-91 Railway 
Budget, a further hike of 10 per cent is 
proposed. The hon. Railway Minister is 
aware that since the Operation Flood 
Programme was launched about 20 years 
back, rapid progress has been made in 
achieving self-suifficiency in the produc- 
tion of milk. This progress was possible 
mainly because under Operation Flood 
Programme, the rural milk producers, 
majority of whom are small, marginal 
and landless farmers, were given remune- 
rative prices and an assured market through- 
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out the year. This was possible because 
the production areas have been linked to 
the consumption areas by moving liquid 
milk through Rail Milk Tankers which is 
a key factor in the operation of the milk 
grid, within the respective State, between 
the States and also from the production 
areas to the Metropolitan cities like Cal- 
cutta, Bombay, Delhi and Madras. There 
is no doubt that with the cooperation of 
the Railways and availability of Rail Milk 
Tankers, from the NDDB through National 
Milk Grid, milk has been transported 
from the rural milksheds to the urban 
centres, thus providing a regular income 
to the producers and a regular supply of 
liquid milk to the consumers. Liquid milk 
has to be moved over long distances by 
rail since it is not possible to send the 
milk through Road Milk Tankers. 

Sir, after three consecutive? years of 
drought, the milk producers have realised 
the importance of milk marketing through 
their own cooperatives and that the in- 
come from milk is vital when other crops 
have failed. Sir, this year, because of good 
monsoon and better availability of fodder j 
and feeds, the milk production has increas- 
ed by 30 per cent in many of the milk 
producing States. Sir, due to the unprece- 
dented flush, the dairy co-operatives were 
forced to declare milk procuremenr 
holida3's. The increase in milk 
production has also resulted on, 
the cooperatives having to reduce 
the procurement price of milk being 
paid to the farmers. The additional bur- 
den on account of the 1990-91 Railway 
Budget proposals amounts to a large sum 
of money which will have to be met by 
the milk producers' co-operatives which 
in turn will affect their income. Sir, I 
would like to mention here that the co- 
operatives have the obligation of meeting 
the liquid needs of the consumer in towns 
and cities whereas the private trade and 
multinationals manufacture high-margin 
and premium products without any obli- 
gation to pay the producers fair price or 
market liquid milk at a reasonable price 
to the consumers. Milk being a highly 
perishable commodity requires to be tran- 
sported by attaching the rail milk tankers 
with fast passenger trains     and    express 

trains, and cannot be attached to goods 
trains. However, wherever faster goods 
trains are operating, the Railway Board 
has been good enough to allow the co- 
operatives to attach the rail milk tankers 
to fast trains. 

Sir, through you, I request that in the 
interest of the dairy cooperatives in general 
and the milk producers of the rural areas 
in particular, many of whom are poor 
and landless with milk as their only source 
of income, the additional 10 per cent hike 
in the proposed Railway Budget of 1990- 
91  may kindly be withdrawn. 

Sir, now I would like to highlight the 
problems of the Gujarat State in regard 
to the railways. 

Sir, two days back, when I have raised 
the issue of Nadiad-Modasa-Kapadvanj 
Railway project in my Special Mention, 
while replying, the hon. Minister clarified 
that Rs. 6 crores had been allocated. Sir, 
I would like to remind the hon. Minister 
that in the last Budget, my Government 
had already allocated Rs. 3 crores. So, 
there is only an increase of Rs. 3 crores 
which is totally insufficient to complete 
this project at the earliest. 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI) I had a talk with the 
Minister. He told me that if more funds 
are needed, you just meet him. 

SHRI MIRZAIRSHAD BAlG: Sir, When 
he was replying, he said that Rs. 6 crores 
had been allocated. So, what is the total 
amount of this? Last time, our Govern- 
ment allocated Rs 3 crores though they 
have not been able to spend the full 
amount. And this time they have allocated 
Rs. 3 crores. Even this is not sufficient to 
complete this project. That is why, Sir, 
through you, I am demanding that at 
least a reasonable amount should be al- 
located to this project, and the pending 
work may be stepped up, and more funds 
allocated to this project. 
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Sir, the suburban traffic on various 

sections of the Ahmedabad-Bombay 
Broad Gauge railwaylines has increa- 
sed considerably in the last seven 
years due to industrialisation and 
economic growth in and around towns 
of Ahmedabad, Nadiad, Baroda, 
Bharuch, Ankleshwar, Kosamba, 
Surat, Navsari, Bulsar, and Umargaon. 
The existing train services on this 
Railwayline are over-saturated, and it 
is very difficult lor the commuter 
traffic to travel by these passenger 
traffic trains smoothly and quickly. 
Sir, it is, therefore, necessary that 
EMU trains or inter-city quick trains 
are started between these stations with 
a view to cope up with the require- 
ments of commuters. 

Sir, in 1955-56, the Estimates Com- 
mittee of the First Parliament, in para 
33 of its 19th Report recommended 
that the headquarters of the Western j 
Railway should be shifted to a place 
centrally located. Sir 55 per cent, that 
means, 5, 656 Kms. of the total 10, 272 
Kms. passes within the State of Guja- 
rat and only 1. 3 per cent, that means 
140 Kms. passes through the Mahara- 
shtra State. In addition, the Western 
railway, gets the largest earnings and 
traffic from the Gujarat State and in 
the interests of its largest clientele 
within the Gujarat State the head- 
quarters office of the Western Rail- 
way should be at a place in Gujarat 
preferably at Gandhinagar. So, kindly 
consider this matter urgently. 

Sir. repeatedly we have demanded i 
that the Railway Ministry may create 
a new division at Ahmedabad but alas 
up till now no reply has been given 
by the Railway Ministry in this re- 
gard. Though the Railway department 
have agreed in principle to set up a 
new railway division at Ahmedabad, \ 
Malda. Bhopal and Ambala, new divi- 
sions have already been created at 
Bhopal Malda and Ambala but the 
request of Ahmedabad has not yet been 
entertained. So, I am requesting the 
Railway Minister to fulfil our genuine 
demand. 

Sir, Ahmedabad-Bombay broad 
gauge line has already been electri- 

fied. There are isolated railway lines 
taking off from the main line, such 
as Ahmedabad-Gandhinagar, Surat- 
Bhusaval, Anand-Khambhat and 
Vasad-Kathana. In order to provide, 
speedy train communications and also 
to make use of uniform power loco- 
motives, it is necessary that these 
lines, are also electrified in a time- 
bound programme. Conversion of these 
broad gauge isolated railway routes 
into electrified ones can be taken up 
in order of priority as I have men- 
tioned in my speech. 

Lastly, Sir only two points  Sir  as 
my friend has mentioned the Railway 
Protection Force should be allowed 
to restart its Union and welfare acti- 
vities. Sir, it will be in the larger in- 
terest of the railway employees as 
well in the larger interests of the 
country and the Railway administra- 
tion also. 

Sir, my last point is that I would 
like the Hon. Railway Minister to 
kindly accept all my suggestions and 
keep in mind the welfare of the com- 
mon man in general and the rural 
poor in particular. 

With these words, Sir, I end my 
•speech. Thank you- 

SHRI PA WAN KUMAR BANSAL: 
Sir, we would not like to repeat that 
point again and again but the hon. 
Minister for Railways has not been 
present even for one-tenth of the 
time. And I find that no Minister is 
taking any notes. Is it a mere forma- 
lity that we are going through here 
in  this  House? 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): Nobody is taking 
any notes also. 

SHRI NATHU RAM MIRDHA- 
Notes are being taken. All these pro- 
ceedings will be gone through before 
answering. Se will go through them 
and he will give a good answer which 
will satisfy everybody. 

SHRI PAWAN KUMAR BANSAL: 
It is not a question that he will satisfy 
everybody. We want the hon. Minister 
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to be really present here so that he 
can respond very meaningfully and 
he will know what we are speaking. 

SHRI NATHU RAM MIRDHA: He 
will come just now. (Interruptions) 

SHRI PAWAN KUMAR BANSAL: 
If he listens here, then only he ean 
respond meaningfully. 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): He is busy in the 
other House ..............  

SHRI NATHU RAM MIRDHA; He 
has gone to the other House. He will 
come soon. 

SHRI PAWAN KUMAR BANSAL: 
Sir, there is also other business before 
us. If the hon. Minister is busy in 
the other House, after he is free from 
there we can take UP the Railways 
. Budget. 

SHRI V. NARAYANASAMY (Pon- 
dicherry). That is the stock reply 
from the Minister. Mirdhaji is saying 
that he is coming. He said the same 
thing when we raised the matter about 
an hour and a half back. About two 
hours back also he said the same 
thing. 

SHRI NATHU RAM MIRDHA: He 
will be here in a short while. 

SHRI PAWAN KUMAR BANSAL: 
He came and went back. He was not 
here for more than five minutes. (In. 
terruptions). 

SHRI NATHU RAM MIRDHA: I 
will call him just now. I think they 
should not be so impatient. 

SHRI PAWAN KUMAR BANSAL: 
We have not been impatient. It is 
after waiting for  long that we made 
the point again. We acknowledge that, 
when we take up matters concerning 
your Ministry you do justice. But we 
want the other Ministers also to do 
so. 

SHRI VITHALRAO MADHAVRAO 

JADHAV: Sir  we have high regard 
for the Won. Minister, Mr. Mirdha. No 
problem. But the normal procedure 
is that when a discussion in regard 
to a particular Ministry is on, the 
concerned Minister should be present 
in the House. Otherwise, 

SHRI NATHU RAM MIRDHA: I 
do not disagree with what you say. 
He is coming very shortly. I have sent 
a man. He will be coming. Kindly go 
on. 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): Shri Thomas 
Kuthiravattom. He is not here. Shri 
Shabbir Ahmad Salaria. 

SHRI SHABBIR AHMED SALARIA 
(Jammu and Kashmir): Mr. Vice- 
Chairman, Sir, when I see the Rail- 
way Budget, I am reminded of an Urdu 
couplet which would describe best the 
impression that is created by the Bud- 
get. 

 

It was hoped that Shri George Fer- 
nandes. who has had a career of 
Struggle for the workers and for the 
downtrodden people of the country, 
would present a Budget which would 
mark a departure from the past. But 
one is dismayed to find that the Bud- 
get has trodden the same path which 
used to be treaded by the earlier bud- 
get-makers. It appears to be no more 
than a document prepared by the 
bureaucrats and presented to Parlia- 
ment. 

The Budget has proposed a steep in- 
crease in the passenger fares, even 
Jri the case of second class, which 
is generally used by the poorer and 
middle-class sections of our society. 
Thus the already burdened people of 
the country will suffer more. They 
will have to bear more burden and 
this will also lead to increase in 
prices. 
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The freight rate is also proposed to 

be raised. It cannot be gainsaid that 
this is bound to result in the increase 
in prices of various commodities. This 
will, in turn, fuel the inflationary 
trends which are predominant in the 
economy today and there is no likeli- 
hood of the same being arrested. 

Then, the platform ticket rate has 
been increased from Rs. 1 to Rs. 1. 50 
This has been done with a view  to 
netting   more   revenue, but  the  fact 
remains that the people who go to the 
platform rarely take, what are called, 
platform tickets. If the rule had been 
lenforced   strictly, there   would  have 
been  no  necessity  for  this  increase. 
The same revenue—in fact, even more 
than that, —would    have been got    by 
enforcing   the  rule  and  seeing to  it 
that the people who go to the plat- 
form  purchase   tickets. Nobody   goes 
to the platform for the sake of a pic- 
nic. People go there with a view to 
receiving  or seeing off  their   friends 
or their relatives or their leaders. But 
rarely plotform tickets are taken and 
the staff of the Railways is negligent. 
They are negligent and careless in the 
matter  with the  result that  the  re- 
venue which should accrue from this 
source thus does not accrue. On the 
contrary, the  honest  persons  will be 
burdened more and they  will have to 
pay Rs. 1. 50 in future instead of Re. l 
at present. Moreover in the matter of 
the development of railways in areas 
where the railways have not develop- 
. ed. no  care  has  been  taken   in  the 
budget. For instance, in the State of 
Jammu and Kashmir there used to be 
a  railway  line  which  connected  the 
State with part of Punjab which is 
now part of Pakistan. Thereafter for 
years together there was no railway 
line. In place of that we are now pro- 
vided with a railway line which con- 
nects us with Pathankot and that rail- 
way  line   has  not     been  carried to 
Udhampur   so  far  despite  promises. 
Although some work has been done, it 
is going on at a snail's speed and there 
is no hope of seeing that railway line 
completed in my life time. The funds 
earmarked   for   this   purpose   are   so 

very meagre that, I am told, hardly 
the establishment charges are met. 
Jammuu has Katra-Vaishnudevi in it 
which is a very important place of 
pilgrimage. Railway should go to 
Katra-Vaishnudevi. That will not only 
give a boost to tourism in the State 
of Jammu and Kashmir but also pro- 
vide employment to a large number 
of persons and the ordeals of the 
people who have to go to Mataji 
shrine will be lessened. Moreover, in 
that area for defence purposes as well 
expediting of that railway line is ab- 
solutely important. But I find that 
the budget has ignored that and has 
not earmarked sufficient funds for 
that purpose. 

Much was said when the Congress 
party was in power with regard to 
laying of a railway line from Varinag 
to Uri in the valley of Kashmir, a 
stretch of about 125 miles which could 
have connected Kabwarn, Sopore and 
so many places in the Valley and pro- 
vided employment to many persons. 
Shri Mohd. Shaft Qureshi, when he 
was the Minister of Railways, had 
also made this promise repeatedly to 
the people of Kashmir. We believed 
that promise, but that promise was 
never fulfilled. 

 
a rupee has been spent nor any plan 
has been prepared to provide that 
railway in the valley of Kashmir. If 
the ordeals and difficulties of the 
people of Kashmir are to be remedied, 
"if tourism is to be boosted, if unem- 
ployment is to be rooted out, it is 
necessary that a railway line is laid 
in the valley of Kashmir. If the Rail- 
way Ministry, which is a monopoly, 
is not prepared to do it- it can follow 
the example of other Western count- 
ries where private companies also run 
railways. If funds. are in a bad shape, 
if knowhow is an obstacle, other 
means can be found out to provide 
that railway. 

Attention may be invited to the 
fact that in the matter of employment 
in railways the handicapped and the 
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women have been particularly ignored 
I feel that in the matter of employ- 
ment the people of a region through 
which the railway passes should also 
have a right to get employment in the 
railway Services. Jammu and Kash- 
mir has been ignored. Similarly, 
many other areas through which the 
railway passes have been ignored. A 
particular area  of the country, parti- 
cular stretch of the country, gets more 
of employment and the rest of the 
peopli are ignored. Therefore, I sub- 
mit that the handicapped, the women 
and the weaker sections of the society 
should find employment in the rail- 
ways which has not been taken care 
of in the present budget. In the 
matter of laying of more railway lines 
in the country, funds have been cited 
as one of the difficulties. But I would 
submit that funds can be tapped. One 
method which  has now been develop- 
ed is that the States through which a 
new railway line passes, shall have 
to contribute to the making of that 
railway line. That can be done in other 
parts of the country as well. In the 
Western Coast area, this has been 
done. This idea has been mooted in 
the present Budget that the States 
through which the railway line will 
pass and which will be the benefi- 
ciaries thereof, will also contribute to 
the funds which are needed for that 
purpose. That system can be followed 
for other areas also to set up a Rail- 
way Financial Corporation or funds 
from other sources can be collected, 
because what we spend today may ap- 
pear to be dearer, but it would not be 
dear and after some time it would 
appear much cheaper. 

In the mtereist of development of 
the railways, it is submitted that we 
should lessen the chances of theft 
which is rampant in the railways. We 
should also do away with the contract 
system, which is doing a great dis- 
service and which is bringing some 
limited persons to the forefront and 
giving them all the profits at the cost 
of the commuters and persons who 
travel on 'the railways. On the other 
hand, the railways should themselves 
provide  catering  on  the  railways   which 

is being done by the contractors in 
many cases who exploit the general 
public and charge more. 

Similarly, in the matter of works 
on the railway station, as pointed out 
by some of the Members, I have also 
been feeling for long that this has 
been monopolised by some particular 
agencies, like the Wheelers Company 
and others. Therefore, I submit that 
steps should be taken to see that the 
wealth does not get concentrated in a 
few hands and employment is not 
throttled because a particular com- 
pany gets total control over the sup- 
ply of certain things on the railways. 
This is my humble submission that 
the works in that connection should 
be given to unemployed youth of our 
country who are clamouring for work 
and whose lives are being wasted. 

Sir, I submit that in the Budget 
certain relieving features do exist. 
For instance, the compensation pay- 
able in case of death has been increa- 
sed from one lakh to two lakhs and 
in case of injury, it has been doubled. 
What I feel is that the railways should 
also provide safeguards to the people 
who travel by the railways. If they 
meet death on account of murder, or 
dacoity, or their property is stolen, 
the railways say that they are not 
responsible. I submit that the respon- 
sibility of the railways should also 
be in regard to such cases where the 
railways cannot provide sufficient 
security to the people and because of 
that the travellers are either killed or 
suffer theft or dacoity. In such cases, 
it should be the responsibility of the 
railways to compensate the persons 
who are thus affected. The Railway 
Protection Force should be made more 
vigilant so that such occurrences do 
not take place. 

I further submit that the freight 
charges should be lessened as far as 
possible to curb inflationary trends 
in our country and the computerisa- 
tion of tickets should be done as far 
as possible. Sir, I would submit that 
at the railway station of Jammu—it is 
very important because many pilgrims 
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and tourists go there—it is found that 
there was a computer provided there 
but the local staff there had burnt out 
that computer because they wanted 
to get money by illegal means. sir, 
corruption is rampant there; the 
arrangements there are bad. So, per- 
sons who go there for purposes of 
pilgrimage to Vaishno Devi or as 
tourists, are suffering quite a lot. 
Therefore, a computer system should 
be provided at the Jammu station as 
early as possible. 

Sir, as regards the proposal to do 
away with the first class, I see no 
reason for it. Firstly, the revenue that 
comes from first class passengers will 
be lost and, secondly, doing away with 
the first class does not help us in any 
manner because it is only those people 
who can afford to travel by first class 
that take tickets for that class and 
so, by doing away with that we will 
not be serving the general public. 

In the matter of second class bogies 
it is promised that their number will 
be increased. But the condition of the 
second class bogies should also be 
better because there are no amenities 
available there. In the case of long 
range travel, we have no means of 
knowing about the outside world: 
there are no radio or television facili- 
ties available. These facilities should 
also be provided in the railway So 
that people undertaking long range 
travel can also know about develop- 
ments in the rest of the world. Other 
wise, they just remain in the train 
and cannot  know  anything.. 

Sir, I was submitting about the 
general class coaches. If the honourable 
Railway Minister takes the trouble of 
travelling by a general class compart- 
ment, he would realize the fate of the 
people who suffer while travelling in 
these coaches. Those people who can- 
not get reservation—although they 
want reservation, because the reserved 
coaches are limited in number—have 
to travel per force in the general 
compartment. The condition in the 
general compartment is such that 
people  are  herded there like cattle 

and one cannot even sit down. There- 
fore, the number of general compart- 
ments should be increased so that the 
people who cannot get reservation can 
travel comfortably in those compart- 
ments. The public are suffering on 
account of this as well. 

So Sir, with these submissions al- 
though there were many more points 
which I wanted to submit, since the 
time is limited and your good self is 
asking me to conclude.... 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): You can write to 
the Minister separately. 

SHRI SHABBIR AHMED SALA- 
RIA:.. I once again submit that these 
submissions may kindly be taken into 
consideration and the State of Jammu 
and Kashmir be not ignored. The rail- 
way line to Udhampur may kindly be 
got completed within two years, the 
condition of the railway station at 
Jammu may be improved and a rail- 
way line to the valley of Kashmir 
may also be provided. With these 
submissions. Sir, I thank you. 

SHRI V. NARAYANASAMY: Mr. 
Vice-Chairman Sir, thank you for giv- 
ing me this opportunity to participate 
in this discussion on the Railway 
Budget. 

Sir, when the National Front Govern- 
ment came to power, we were under 
the impression that this Government 
will not tax the poor and their target 
was only the richer class. But I was 
disappointed when the Railway Minis- 
ter presented the budget increasing 
the fares of even the second class. 

Sir, while going "through the speech 
of the Railway Minister, we find that 
there is constraint of funds and the 
railway administration cannot cope 
with the financial difficulties and, 
therefore, they have to go in for in- 
creasce of passenger fares and freight 
on goods movement. In this connec- 
tion I would like to recall the last two 
Railway Budget presented by the 
former Railway Minister, honourable 
Mr. Madhavrao     Scindia. He    had 
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financial constraints, specially because 
he had to face a period of severe 
drought. Added to that, even the 
funds provided through Planning were 
limited. He was able to present a 
surplus Budget even after giving divi- 
dends to the shareholders. But, Sir, 
I cannot appreciate the fare increase 
by the Railway Minister as far as the 
second-class passengers are concerned. 

In the present Budget what are the 
new changes that have taken place? 
I find no new change except the intro- 
duction of some trains. It is a usual 
phenomenon. Last year eight new 
trains have been introduced by Shri 
Madhavrao Scindia. 

Here you find that    the    southern 
sector has  been     completely ignored. 
Though revenue to  the    Railways is 
coming from the sourthen sector    to 
certain extent, it has been ignored to 
the maximum level possible. Because 
the people of the South are compla- 
cent, the Railway Minister has taken 
them for    granted. Here    I give the 
reasons as regards the    goods traffic 
and as regards    the passenger trafic, 
the southern sector has been catering 
to the needs of the Railways. Let us 
take even a small instance. If you go 
through the Railway records, not even 
5  per cent of the  ticketless     travels 
Were there from the southern  sector. 
But for that the southern people have 
been   completely  sidelined, and  they 
have not been given the benefit. From 
the Minister's speech I can quote two 
things. While  introducing  even     the 
summer specials, out of 12 trains only 
one has been    given. The    Jammu- 
Tawi  Express has  been  extended  up 
to   Tiruchirapalli. While     increasing 
the frequencies of the trains, in the 
Andhra Pradesh sector only one train 
has been given. That is all, Sir. No 
new trains have    been    introduced in 
the southern sector. 

Apart from that, if you go through 
the Railway Chart, you will find that 
in the northern sector and also in the 
western sector they have been getting 
benefits. If you go through the allo- 
cation of funds, the southern sector is 

getting only 7 per cent as far as the 
renewal  of track is  concerned. 

Apart from that  a very vital and 
important thing is about the mass ra- 
pid transport system in Madras. It 
is hanging fire for a long period. 
Every year a total allocation of Rs. 9 
crores has been made. With Rs. 9 
crores only 2 pillars can be raised. 
Nothing else will move. It is an im- 
portant sector between George Town 
and the Luz Comer where the traffic 
congestion is much. The progress of 
the work is going on at a slow pace. 

Let us take West Bengal. The Cal- 
cutta Metro system is about to be 
completed. To overcome all these 
things, in important big cities like 
Madras, Calcutta and Bombay, the 
circular railway system should be 
introduced instead of going in for 
mass rapid transport system. The cir- 
cular railway system will be able to 
help the passengers in big cities like 
the three cities. 

The Minister was stating in this 
speech, I could find, that they are dis- 
couraging the first-class travel and 
the A. C. sleeper travel. The reason 
given by the Minister is, for having 
an egalitarian society we should 
avoid manufacture of first-class and 
A. C. coaches. In a democratic country 
like India the Government should 
make the poor rich by providing him 
all the necessities, all the facilities, 
and when a person is paying out of 
his pocket for the purpose of travel- 
ling in first class and A. C. coaches, 
he should not be denied that. The 
Minister's argument is rather strange. 
We should make the poor rich, and we 
should not make a person who can 
afford to pay, to suffer. I quite dis- 
agree with the Minister on this parti- 
cular aspect. 

So far as Tamil Nadu is concerned, 
we have only one broad-gauge line 
and one metre-gauge line up to Kan- 
yakumari. There is no two-track sys- 
tem even in the metre-gauge. They 
are  extending    it up to    Chinglepet 
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now. But lot of trains are moving 
only through the metre-gauge and 
there is a lot of congestion up to that 
level. Double line system has not 
been introduced-there for years toge- 
ther either because the Tamil Nadu 
people have not demanded it or the 
Ministry simply ignored it. 

Secondly, as far as broad-gauge is 
concerned it goes via Selam. Even 
Karur-Dindigul line which has been 
completed recently, has not been ex- 
tended up to Madurai. No steps have 
been taken in that direction. Even 
the existing train in the South has 
been   discontinued 

The     Pondicherry-Madras train 
which was running in the morning 
was started in 1930 and was disconti- 
nued in 1983. I wrote to the previous 
Railway Minister. The reply that 
was given was that the Railways 
were not getting sufficient revenue by 
running that train. I was quite sur- 
prised at that reply. We are running 
the railways for moving goods and 
passengers. The profit alone should 
not be the motive behind running the 
railways.  The      particular     train 

which started from Pondicherry at 
6 O'clock in the morning leached 
Egmore at 9. 30. It was a convenient 
train not only for the people of Pon- 
dicherry, but also provided benefit to 
the people living in Villupuram, Din- 
divanam, Chinglepet and other areas. 
Seventy per cent of the people living 
in these sectors were getting the bene- 
fit. The people who went to the Offic- 
es in the morning were getting its 
benefit and in the evening when the 
train returned, they were also coming 
by that one. The railways have com- 
pletely ignored the demand of the 
people of Tamil Nadu and Pondicherry 
for reviving this train. I hope the 
hon. Minister will reconsider this de- 
mand and revive it. It is a long-pend- 
ing demand of the people of Pondi- 
cherry   and Tamil Nadu. 

There is another demand for having 
a broad-gauge line    between    Pondi- 

cherry and Bangalore. The previous 
Minister agreed with the same and he 
ordered a survey. By that the indus- 
trial development in the State and; 
also the movement of goods between 
the two destinations will definitely 
improve; and the areas, if it is con- 
nected with Salem, will also get the 
benefit. I hope the Minister will con- 
sider these points and reply in the 
House. 

Now, I would talk about the manu- 
facture of the coaches. In the Seventh 
Plan, the production target was 1], 925 
coaches. In the Eighth Plan     the    pro- 
duction     target     was     12, 000    coaches. 
The   requirement   is   actually      21, 194 
coaches. This includes replacement of 
11, 360  coaches     and     additional new 
coaches of 9, 834. Even in the Eighth 
Plan if you manufacture    50 per cent 
of the  coaches i. e. 12, 000     coaches, we 
are  still short of 8, 000 coaches. The 
existing capacity     of the    Perambur 
Coach factory, which is 1, 000 coaches, 
can be increased to 2, 000 coaches per 
year so that 70 per cent of the demand 
for coaches    can    be      met. 
6. 00 P. M. About fare hike, as I have 
already   said, resources   come 
from the passenger and also from the 
goods       movement. This      sum     is 
considered     to      be    Rs. 892    crores. 
Out      of      this, from      the passen- 
ger      traffic      alone, the      Railway 
Ministry     is     getting     about     Rs. 405 
crores  and Rs. 485 crores    from    the 
goods  traffic. I  would like  to     quote 
the observation made by the coalition 
partners   of  the  National  Front  Gov- 
ernment. Shri Lal K. Advani. who is 
the President of the     Bhartiya Janta 
Party, while giving his reaction to the 
Railway Budget, has     said, "Increase 
in  railway fare will hit the common 
man. "  They  are     very  blunt. They 
said, it will hit the common man and 
it is   a burden for common man   and 
it will give rise to inflationary trend. 
When we see our    CPI(M)     friends 
they have also not spared the Railway 
Minister. They     said, "Increase in 
railway fare so far as goods traffic and 
passengers  is concerned, we are  not 
     happy and we request the Minister to 
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reconsider it. " That was the observa- 
tion made by them. Therefore, Sir, I 
request the hon. Minister that as far 
as second class fare is concerned, he 
must reconsider it. 

Coming to the working conditions 
of the employees in the Railways— 
because the Minister himself is a per- 
son connected with the railway em- 
ployees' movement—I need not ex- 
plain it in details about the working 
conditions of the employees. Sir, the 
railway employees are very sincere 
and hard working. We also travel in 
trains and avail of their services also. 
But the services of thousands of em- 
ployees in various sectors have not 
been regularised. There are long 
pending demands from various rail- 
way federations. They have been 
making demands and the administra- 
tion met their demands only to a 
certain exent. No time-bound pro- 
gramme is there and they have no uni- 
form policy for regularising the 
services of the employees. I was told 
that the employees working in the 
South Central Railway have been 
retrenched because of the fact that 
they have been over-staffed. I hop? 
the Minister will review the working 
conditions of the employees and  the 
aspect of regularisation of the services 
of employees will also receive his 
consideration. 

 would compliment. the Railway 
Ministry which' has the public sector 
undertakings like the IRCON, the 
RITES and other organisations. Sir, 
I had the opportunity to go to Iraq. 
There I saw our railway officials and 
railway workers have done a tremen- 
dous job. They have laid a very big 
railway line, the Baghdad line for 
more than 400 Ions. A beautiful rail- 
way track has been laid by them and 
the stations constructed by them are 
the ones which we And in European 
countries. The people of Iraq appre- 
ciated the services rendered by the 
people of the Railway Ministry and 
in fact, even the President, Saddam 
Hussein   had praised the railway em- 

ployees when we happened to meet 
him. It is a feather in the cap of the 
Railway Ministry, who have, in fact 
done the job of keeping the prestige 
of India high in the international 
arena. The railway employees have 
done very well in Baghdad. 

Now, I come to the aspect of rail- 
way safety. The railway accidents 
have come down. There is no doubt 
about it. But while considering the 
enquiry conducted by the Commis- 
sioner of Railway Safety, it was quite 
shocking that when there was a rail- 
way accident at Perumon in Kerala, 
a surprising report was given that due 
to tornado, the bogies had been just 
derailed and the passenegrs died. 
When we raised this matter in this 
house stating that it was a false and 
cooked up theory and demanded a re- 
view, then a further enquiry was con- 
ducted and the report was submitted. 
Even in Madras, about some years 
ago, there was a major train accident 
at Ashtamudi killing several passen- 
gers. We do not know anything about 
that. We were given to understand 
that the enquiry is going on but we 
have not received any report so far, 
Sir, the report of the railway accidents 
have not been submitted to the House 
and the Members have not been taken 
into confidence. Will the Minister 
take a decision that wherever a rail- 
way accident takes place, the report 
of the enquiry committee should be 
submitted before both Houses of 
Parliament? 

As regards cancellation of a ticket 
there is a general grievance of the 
Members of this House that 50 per 
cent of the money is taken away from 
the passenger. When the Minister 
says, he is for the poor, he has to 
consider it People who purchase 
second class ticket are more in number 
when compared to the first class or the 
AC coach passengers. Soj the Minis- 
ter has to consider that it should not 
be more than 10 per cent. 10 per cent 
should be the maximum even if the 
cancellation    is     done    at    the    last 
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moment. 50 per cent of the money 
is being taken away by them. 
The Railways are robbing the passen- 
gers. That should not be the attitude. 
I went through the speech of the hon. 
Minister when he was a member in 
the fourth Lok Sabha. I found that 
he said that when a person purchases 
a ticket, he should find a seat in the 
train. I hope the Minister will intro- 
duce that system Nowadays, you 
know, how the passengers are suffer- 
ing? Even a passenger who gets the 
reservation but is not getting a seat is 
suffering if it is a long journey. There- 
fore, I think, he will introduce a sys- 
tem that if a passenger gets a ticket, 
he should also get a seat in rain. 

Finally, I would like to mention 
about two trains. In respect of 
Madras sector G. T. and Tamil Nadu 
Express, the Railways have been 
changing the timings according to their 
whims and fancies. Tamil Nadu 
Express wis in the morning. Now its 
timing has been changed and now it is 
in the evening. G. T. Express time has 
been changed to 7 O'clock. We have the 
Rajdhani train system between Delhi and 
Calcutta and Delhi and Bombay. There 
have been several representations 
from the people of South that Rajdhani 
type of trains have to be introduced in 
the Southern sector. We have the track 
and only in a particular sector—if 1 am. 
wrong, the Minister has to correct me— 
between Bina and Jhansi, the electtifica- 
tion has to be completed. I was told it 
is about to be completed. Otherwise, the 
entire sector between Madras and Delhi 
has been served with the electrical sys- 
tem. That being the case, I think there 
will not he much difficulty in introducing 
Rajdhani type of trains between Madras 
and Delhi and the people of the South 
have been demanding for more than ten 
years to have that type of train because 
they are suffering. Apart from that when 
the entire system has been electrified, 
there will not be much difficulty for the 
Railway Minister to introduce the Raj- 
dhani type of trains in that sector. 

With these    words, I conclude and    T 
request the Minister to consider the sug- 

gestions  given by me. As regards the 
points mentioned by me in respect of 
Southern sector, I think, he will cover 
those points in his reply. Thank you. 

SHRI BASUDEB MOHAPATRA 
(Orissa); Mr. Vice-Chairman, Sir, I am 
very thankful to you for giving me this 
opportunity to discuss the Railway Bud- 
get. We were expecting that backward 
areas of the country would receive the 
attention of the new Railway Minister. 
But the Minister has not fulfilled the 
aspirations of the people liv- 
ing in backward areas. Sir, 
I would like to give some ex- 
amples. When the Minister had visited 
the State of Orissa during the month of 
January, he had assured the public that 
all ongoing projects would be completed 
very soon and a special attention would 
be given to backward areas. But actually, 
he has not given his due attention to 
these areas. He had also specifically 
stated that the Sambalpur-Telcher line 
would be completed within two years. 
But the allocation in this year's Budget 
is not at all sufficient because only 12 
per cent of the work has been done so 
far, that is, on 170 kilometres of this line. 
The Minister also announced that the 
Sambalpur railway division would be com- 
pleted within three months. But Sir, I 
would like to point out that the alloca- 
tion in this Budget is seme lakhs when 
the estimated cost of this railway division 
is Rs. 10 crores. 

My next point is about the Daitari- 
Banspani railway line. The length of 
this line is 170 kilometres. But only 35 
kilometres from Jakhapune to Daitari has 
been completed and opened for traffic. 
Sanction was issued for the second phase 
of construction of 95 k. m. by the Railway 
Board, but construction of work has not 
yet been started. The previous Govern- 
ment, due to constraint of funds, had link- 
ed this project to the scheme for the in- 
tegrated development of the Paradeep 
Port for which the South Korean firm, 
Hyundai Corporation, had already propo- 
sed a scheme. The scheme is economi- 
cally viable and needed for the develop- 
ment of Paradeep Port. I therefore    re- 
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quest the Minister that the proposal of 
Hyundai Corporation should be cleared 
immediately so that financial constraints 
would not arise for the Daitari-Banspani 
line. 

Sir, the hon. Minister has stated that 
a committee for expansion of the railway 
network appointed by the Planning Com- 
mission had recommended 2306 kilo- 
metres' gauge conversion. These gauge 
conversion projects! were taken up by 
the previous Government. In the current 
year's Budget, the hon. Minister has not 
mentioned about this gauge conversion 
project. In my State, the Rupsa-Bangini 
Prusi line should be converted into a 
broad gauge line. This line has got spe- 
cial importance in view of its connect- 
ing the tribal-dominated district of Mayur- 
zanj and passing through forests and mine- 
ral resources area Previously, on a plea 
of economic non-viability, the railway 
authorities had decided to close this line. 
But the closure proposal was dropped be- 
cause of the agitational attitude of the 
local people. Fortunately, the Minister 
has now realised the importance of this 
line and has promised to take up the 
same in the near future. He has ruled 
out closure of uneconomic routes. The 
Minister should allocate funds for the 
construction of this rail line. 

My third point is that the Paradip Port 
itself is contributing hundred crores an- 
nually to the Railway authorities towards 
freight charges, but that port has no rail- 
way station of its own. The present one 
is 7 kms. away from the port area, giv- 
ing a lot of trouble to the public as well 
as the port employees. The demand for a 
new railway station at Paradip Port has 
not been fulfilled so far. The Port Trust 
has expressed its willingness to provide 
land and other facilities. The Railway 
Minister should give serious thought to 
this. Sir, regional disparities create re- 
sentment in the minds of the people of 
Orissa and it would be instrumental for 
all disturbances. The Indian Railways have 
61, 976 route kms. of railway lines. Out of 
this, Andhra Pradesh has got 5. 021 kms. 
Bihar—5305 kms., Gujarat—5, 553 kms. 
Madhya   Pradesh—5, 764 kms., Maharash- 

tra—5, 434 kms., Rajasthan—5, 611 kms. 
and Uttar Pradesh—8, 914 kms. In the 
case of  smaller States like Punjab and 
Assam, they have more route kilometres 
than Orissa. Sir, Punjab has got 2145 
kms. and Assam has got 2, 338 kms. but 
Orissa has got 1, 982 kms. Orissa's case 
for more rail lines has been overlooked. 
Orissa i; a backward State and 40 per 
cent of its population consists of Scheduled 
Castes and Scheduled Tribes. We have 
abundants of natural resources. So I de- 
mand that more Railway project; should 
be sanctioned for Orissa and more funds 
be allocated for completion of incomplete 
projects. The construction of Khurda to 
Bolangir via Phulbani rail line may bo 
started immediately because this line will 
go through the backward and tribal area 
of the State and this will link Phulbani 
district which has not been covered by 
the rail lines. The rail lines from Amul- 
guda to Kesinga, Talcher to Bimalgarh, 
Gopalpur to Berhampur and Jeypur to 
Malkangiri, as proposed by the State Gov- 
ernment, should be taken up immediately. 

Sir, Orissa's demand for shifting the 
headquarters of South-Eastern Railway 
from Calcutta to Orissa has not yet been 
fulfilled. The Orissa Assembly passed a 
Resolution unanimously to this effect and 
the Minister has been apprised of the fact 
during his last visit to the State of Orissa. 
I, therefore, request the hon. Minister to 
consider the proposal of shifting the head- 
quarters of the State of Orissa. Sir, a 
railway workshop was set up at Manches- 
war in Orissa, but due to inadequate staff, 
the day-to-day work has not been mana- 
ged effectively. 

 The   Vice-Chairman   (Shri Mirza Irshad 
Baig) in the Chair] 

I came to know that about 200 to 300 
posts are lying vacant although applica- 
tions were called for since long. The Rail- 
way Board is silent over the matter. Every 
year, thade apprentices are to be taken in 
different trades, specially matriculates and 
ITI passed candidates, but ITI candidates 
are preferred. So far, no apprentices have 
been   taken   although  45, 000   applications 
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are pending for selection of apprentices. 
In the case of other workshops, the ap- 
prentices are getting training, but in the 
case of Orissa, there is no scope for this 
type of training. Sir, all the railway pro- 
jects under construction within the juris- 
diction of the State of Orissa are being 
monitored from Calcutta or Bilaspur. It 
was decided earlier to appoint one Chief ! 
Engineer to attend to these projects and 
do all types of work in the State of Orissa. 
But the South-Eastern Railway has not 
done anything in this regard. As per the 
norms, any project costing over Rs, 15 
crores has to be placed under the charge 
of a Chief Engineer at the site. But, at 
present, work worth more than Rs. 30 
crores is in progress in different parts of 
the State. I demand that at least one 
CE may be posted immediately either at 
Bhubaneswar or at Cuttack to look after 
these works. The honourable Minister 
should look into this. 

Sir, I come to next point. It is reported 
in a section of the, Press that the Railway 
Minister is going to have his own Sena 
soon. I would like to quote what has 
appeared in the Press. The newspaper 
cutting says like this: 

"The Railway Minister will soon 
have his own Sena. It will be an army 
of volunteers of unskilled labour. The 
Sena will not have the status of per- 
manent employees of the Railway em- 
ployees of the Railways. It will be based 
on the seasonality of the work under- 
taken by the gigantic railway network. 
Instead of allowing the contractor and 
the middle men to continue to swindle 
both the Government and the labour by 
fudging figures of work done and pay- 
ment made, the Rail Bhavan now in- 
tends not only to create mors employ- 
ment opportunities for thousand of un- 
skilled workers all over the country but 
also to ensure quality of work. It is 
proposed that the supervision of the 
work to be undertaken by the Bharatiya 
Rail Shramik Sena will be entrusted to 
ex-servicemen.  

"Mr. George Fernandes, Railway 
Minister, asked the Railway Board 
about  the  possibility of    work    being 

given to the proposed Bharatiya Rail 
Shramik Sangh. The Railway Board 
said, it had work worth about Rs. 20 
crores on hand and it could be done 
by unskilled labour. " 

Sir, this is a very good proposal. I con- 
gratulate the Minister. Bu: I would like 
to know from the honourable Minister 
whether this proposal is true or not. If 
it is there, this should be implemented 
immediately. Thank  you, Sir. 

THE VICE-CHAIRMAN (SHRI 
MIRZA IRSHAD BAIG: NOW, Mr. 
Mohammed Amin Ansari. 
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SHRI JAGESH DESAJ; By that you 
will  get more revenue also, 

SHRI GEORGE FERNANDES  We 
will come to the revenue part. I am only 
talking about the additional expenditure 
that the Railways is required to meet in 
the next 12 months. 

SHRI  GURUDAS DAS  GUPTA; The 
argument that is put forward leads to 
the conclusion that the Railways will have 
to increase the fares in each successive 
year because the salary, dearness allow- 
ance, everything will have a yearly in- 
crease, to meet the yearly increased obliga- 
tion you will have to go on increasing the 
fares each and every year. That is the con- 
clusion of the argument that you are giv- 
ing. This is the argument that the congress 
Ministers have been placing in the same 
House and... 

SHRI GEORGE FERNANDES: That is 
the argument that any Minister will place 
under any system. If costs go up... 

SHRI GURUDAS DAS GUPTA; The 
costs will go up. Is there no scope for 
tightening up the leakages, wastage... 

SHRI GEORGE FERNANDES; We 
will come to that. Let us, first face this 
reality. If costs go up, if the cost of ope- 
ration goes up, then there are only two 
ways of running any system, whether it 
is the railway system, whether it Is the 
transport system or whether it te the cate- 
ring system. There are only two ways of 
doing it. One there should be some god- 
father who will subsidise or the other 
is those who are the beneficiaries of that 
System have to pay. There is no alterna- 

tive. When the cost of petrol goes up, the 
hon. Member who was the last speaker 
mentioned, scooter    operators    and    taxi 
operators  would  demand  an  increase  in 
fares. Today  they are demanding an in- 
crease in fares. Well, they will demand an 
increase in fares if the cost of petrol goes 
up. By the same token, if the cost of elec- 
tricity goes up and if the    Railways are 
operating electric train, and if, the Rail- 
ways are required to pay additional cost 
to State Electricity Boards from they. 

SHRI JAGESH DESAI Your efficien- 
cy will go up. 

SHRI GEORGE FERNANDES: There 
are limits to efficiency. I will come to the 
efficiency factor also. 

SHRI      V. NARAYANASAMY: Mr. 
Vice-Chairman, Sir, the hon. Minister 
was telling about the burden which they 
have to bear. But the same burden was 
there when Mr. Madhavrao Scindia pre- 
sented his Budget for two year, 1987-88 
and 1988-89. There was no increase for 
the past two years, though he had made 
a commitment  What is the reply of the 
Minister? ( Interruptions) 

SHRI GEORGE FERNANDES: I am 
the successor of Mr. Madhavrao Scindia 
in the Ministry of Railways. I may disag- 
ree with Mr. Madhavrao Scindia and the 
Congress Party... (Interruptions) But 
in so far as the Railways are concerned, 
I believe that I have responsibility to that 
institution which is a part of the Gov- 
ernment of India. The hon. Member has 
raised the point that my predecessor was 
able to run the railways without making 
any extra charge in fares. But may I 
draw his attention to the facts that in the 
last year, that is the year we are about 
to conclude, the additional freight char- 
ges levied by my predecessor were to 
the tune of Rs. 876 crores. Obviously, 
my hon. friend has not done hi, ? home 
work. (Interruptions) 

SHRI V. NARAYANASAMY; I want 
a clarification from you. 

SHRI GEORGE FERNANDES; After 
the exercises in increasing efficiency, in- 
creasine productivity, managing to meet 
the additional costs through internal re- 
sources, so on and so foth, it was found 
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[Sh. George Fernandes] 
necessary by my predecessor to by Rs. 
876 crores of additional freight charges. 
Sir, lest he thinks or concludes that this 
must have been an aberration and other 
wise in the last 5 or 10 years the Rail- 
way's were run without levying any ad- 
ditional charge, ] may remind my hon. 
colleague that in the year 1988-89, i. e. 
the year preceding this financial year 
which is coming to a close, my predeces- 
sor chose to increase fares by 358 crores 
of rupees in one year. Along with in- 
creasing the fares to the extent of 358 
crores of rupees, he chose to increase 
freight  rates  by 264  crores  of rupees. 

SHRI PAWAN KUMAR BANSAL: 
Does it is include normal increase in the 
goods traffic freight and passenger fares 
receipts. 

SHRI GEORGE FERNANDES; These 
are the additional levies and the total ad- 
ditional levies in the year 1988-89. were 
622 crores of rupees as against 892 cro- 
res of rupees which my budget has pre- 
sented. 

SHRI RAM NARESH YADAV: What 
about passenger fares in the last budget? 

SHRI GEORGE FERNANDES: I have 
mentioned about passenger fare. It was 
358 crores of rupees. Yes, Sir. It was 
across the board. These are the statistics 
only of the last two years. I won't bur- 
den the House with the statistics of the 
last 10 years. (Interruptions) I am mak- 
ing a very simple point. It is that the Rail- 
ways are a commercial undertaking where 
there are certain inputs, where there are 
certain costs. If you are going to meet 
those costs, there are only two ways of 
doing that. One U that you ask the users 
of that service to pay and recover your 
expenses and the other is that you find 
a godfather who is prepared to give you 
a subsidy. This happens all over the world. 
This is not something special to India. 
We can have a Government which may 
be willing to subsidise the train services 
and make them free. We can have a Gov- 
ernment like that. We can have a Gov- 
ernment which can regulate prices. These 
are all ideas. Some of them may be Uto- 
pian. Some of them may be very practical. 
Experience in the world shows that ideas 

keep changing. Ideas have then- limita- 
tions. That apart, I personally feel that 
the general Exchequie should underwrite 
the social cost of the Railways. I believe 
in   it. 

SHRI PAWAN KUMAR BANSAL: 
Are you prepared to accept that hence- 
forth the Railways will bear all the lia- 
blities and responsibilities like any ordi- 
nary commercial undertaking? 

SHRI GEORGE FERNANDES; They 
are   already  bearing it. 

SHRI PAWAN     KUMAR    BANSAL: 
You were not present here at that time. 
I  wish   the  Minister   were  present  here. 
It   is  my   experience   and  that  of many 
others. Here  you  are  placing   the   Rail- 
ways like an ordinary carrier. Good  en 
ough. At other places, you arrogate     to 
yourself all the rights of the Government 
and debar many people from  going     to 
courts on many things saying  that it is 
the  decision  of  the Railway  Board, and 
(hat it will be final. 

SHRI GEORGE FERNANDES: It 
cannot be. There are people who have 
occupying Railway lands for the last 40 
years. They have moved the courts and 
prevented the Railways from recovering 
the land and the money that is due from 
them. The jurisdiction of the courts is 
not debarred. The Railways are and un- 
dertaking of the Government of India. 
The Government of India can be taken 
to the court by any ordinary citizen in 
regard to any matter. 

SHRI PAWAN KUMAR BANSAL; 
Kindly go through the new Act. That is 
not entirely your fault. You were not the 
person making that. You say that you 
are the successor of the earlier Minister 
in the Ministry of Railways. Therefore  I 
have ventured to say it. Kindly see the 
new Act. 

SHRI GEORGE FERNANDES; I will 
certainly see it. There can be no law by 
which the rights of the citizens can be 
snatched away by the Government. There 
cannot be any such law. If there is such 
a law, that law will be declared ultra vires 
by the law of courts in this country. 
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SHRI     PAWAN     KUMAR BANSAL: 
1 am prepared to discuss it with you. 

8. 00 P. M. 

SHRI GEORGE FERNANDES; I 
am willing to discuss it. That was the 
basic question. In fact, 1 have been plead- 
ing that this mystification of the Railway 
budget must be done away with once and 
for all. There is no need to mystify this 
because the Railways are concerned with 
the laying of railwaylines. And there is a 
certain school of thought which believes 
that whereas the roads are the public pro- 
perty and the users of the roads no doubt 
pay a small-tax, but it is not their concern 
to maintain the roads. The State maintains 
the roads. The Railways as a transport 
undertaking also maintain the track. 
They lay the track but they also main- 
tain that track. It is not the State that lays 
the railway tracks and maintains the 
railwal tracks. It is the Railways as 
an undertaking who lay the tracks 
and maintain the railway tracks. 
One can make a point like this. 
This is one of the reasons why the 
Status Paper was produced long before 
the Budget, not very long before the 
Budget but about a fortnight before the 
Budget, and that Status Paper was thrown 
open for a discussion at various levels. 
And there has been some excellent 
discussion on this Status Paper in 
the electronic media in all the 
State capitals of the country, and 
in some other centres also, and those 
discussions are going on. And, Sir, I 
would like to plead that this discussion 
continue because a discussion on one 
Budget is not going to resolve this entire 
question. I believe that we  need to chart 
out in some new directions. And in this 
Budget we have made some efforts in 
that direction some efforts which have 
been tried for the some time. Some which 
are being tried for the first time. Take the 
Konkan railway—the Bomba-Roha line 
has already been laid—from Bombay to 
Mangalore. Now, Sir, this has been the 
dream of the people of the West Coast. 
In the normal course, I do not know how 
much the Railways would have been able 
to spare to lay the railwayline on the 
West Coast and how much time it should 

have   taken. We   have, interacting   with 
the Finance Ministry and with the Plan- 
ning Commission, taken a very conscious 
decision that we shall set up an indepen- 
dent Corporation or Authority of course, 
with the Government of India, and along 
with the four State Governments that are 
concerned   with   the  West  Coast  railway. 
We have the Governments of Maharash- 
tra, Goa, Karnataka and Kerala. Though 
the West Coast railway as conceived does 
not enter the State of Kerala, that is the 
biggest beneficiary. In terms of immedi- 
ate  relief, the   beneficiaries   will   be   the 
people of Kerala when the Konkan Rail- 
way   is   in   position. The   distance   from 
the  northern tip of Kerala from Kasar- 
gode  or  Mangalore  to   Bombay  will  be 
reduced  by 105. KMs when    the    Kon- 
kan  Railway becomes  a reality. And so 
we  have  approached     these     four State 
Chief Ministers, and I am indeed happy, 
Sir, to make the point which I have alre- 
ady made in my Budget speech that all 
the four Chief Ministers responded very 
positively, and we  are  now working to- 
word  5 the setting up of a     Corporation. 
I do not know how much of equity we 
shall put into it. At the moment, we 
have    Rs, 80 crores allocated in the cur- 
rent  Budget. This will  form  a part of 
our   equity   contribution. We are asking 
the States to make a certain contribution, 
and then we shall go  to the people of 
that area who are going to. be the bene- 
ficiaries of this Railway with the bonds 
Or debentures. And within the next five 
years, within a specified    time-frame we 
shall    complete    this Railway    project. 
Now. Sir, when this project was cleared 
by the planning Commission and the Fi- 
nance Ministry, I also    referred    to the 
Planning     Commission      the      Kandla- 
Bhatinda  gauge  conversion  project. That 
is a project which is expected to cost bet- 
ween 400 to 450 crores of rupees. And 
here   again, I  contacted  the   two   Chief 
Ministers of Gujarat and Rajasthan, and 
told them  that the kind of  model  that 
we are going to have for the construc- 
tion of the Konkan  Railway  could    be 
tried for broadgauging this particular rail- 
way because the benefits of the Kandla- 
Bhatjnda conversion cannot be imagined. 
Sir. Kandla port came     as  a  substitute 
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. for Karachi port. But Kandla port Has 
no hinterland today, it does not nave a 
broadgauge connetcion with the real hin- 
terland which was earlier the hinterland 
for the Karachi port. Now, if we 
can have a timeframe within which 
he bonds and debentures which the 
people of Gujarat and the people of Ra- 
jasthan could contrbute and the Railway 
put in and the Government puts in and 
the two State Governments put in a limit- 
ed amount of money, we will be in a 
position to take literally what one may 
call a quantum jump in terms of fram- 
ing the railway system. This will also 
help the backward areas because a point 
has been made by many of the critics of 
this idea. They said, this kind of a pro- 
ject will help the affluent areas because 
where money is you will be taking the 
railways. But then there is a difference 
and the difference is that the money which 
would have gone into these sectors in the 
normal course to construct the Konkan 
railway, over a period of time, Rs. 1200 
crores to Rs. 1500 crores, this railway 
would have cost us in the normal course, 
that money would become available ins- 
tead of going through the budgetary 
stream into the Konkan railway, and that 
money would become available to be in- 
vested on the new railway lines or other 
railway works in the backward regions of 
the country. 

These are, Sir, some new ideas which 
we have not just been working on but 
we are now translating them into action. 
An hon. Member mentioned about the 
Paradip port and the railway hinterland 
of that port. There again, Sir, negotiations 
are going on. Talks are on with the Sur- 
face Transport Ministry, with the MMTC, 
with the Goal Ministry, to find out how 
best we could pool the resources of these 
various agencies including the State Gov- 
ernment to lay that railway line from Para- 
dip port right up to the hinterland from 
where the iron ore could be ex- 
ported through the Paradip Port. 
There are international agencies that have 
been interested in this for the last so 
many years. In the last few months more 
than one proposal has come. One is ex- 

amining them. and, therefore, one is mov- 
ing away from the beaten track to see 
that the railways reach out to the people 
because this debate for instance in the 
last one week in Patliament has been an 
eye-opener even to me. My association 
with the railways dates back to more than 
three decades. And I know what role the 
railways have in the economic life of the 
country. But what a role they play even 
in the political life of the country is 
something that I have learnt only in the 
last one week Or, I would say in the last 
three months because we had a discussion 
in the other House on a Resolution, on 
a Private Member's Resolution, which 
said that we should not penalise a small 
strip of a narrow gauge railway in the 
Vidharbha. An hon. Member, Mr. Desh- 
mukh, who is a Member of parliament 
from that area, a member of the Com- 
munist Party, he moved that Resolution. 
It was a Private Member's Resolution, for 
which two hours' time had been allotted. 
I thought this whole debate will be over 
in less than two hours and the second 
Resolution will be taken up. But, Sir, that 
debate went on for two full days, mean- 
ing two Private Members' Resolution days 
and 36 Members from 9 different States 
participated in the debate which pertained 
to take over of 200 kilometres of old 
narrow gauge railway track. And the de- 
mands that were made by the Members 
who participated in the debate for new 
lines, for gauge conversion and for a lot 
of other works would cost the railways 
Rs. 20, 000 crores to implement. And, Sir, 
that is where one realises the extent to 
which the railways are involved both in 
the economic as well as in the political 
life of the country. Therefore, Sir, I 
understand that we have a very -big prob- 
lem here. I knew that the railways there- 
fore needs to expand. And I seek the sup- 
port of the House in regard to two propo- 
sals, or two particular propositions, 1 
won't call them proposals. One, Sir, the 
British were laying over a thousand kilo- 
metres of railway track annually till they 
left this country. If one looks at the total 
railway kilometerage of undivided India 
and divides it by the number of years, the 
British not ruled but started laying the 
railway tracks, one will discover that on 
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railway tracks one will discover that on 
an average they laid one thousand kilo- 
metres of railway track, not for the eco- 
nomic development of India, but to loot 
this country primarily and also to enable 
their troops to move around and 
tighten control over this country. 
But since freedom, —from 1974, —till the 
current year, the average kilometerage Of 
track that we have laid, per annum, is 
between 60 and 70. This is just bet- 
ween 60 and 70. Now, we do appre- 
ciate, we do realise, the significance of 
the railways in building the economy. 
But while translating that realisation into 
action, in terms of laying the track, in 
terms of taking the railways everywhere, 
we have just not achieved much. Of 
course, we get angry and take umbrage 
at the positions the Railway Board takes. 
But the Railway Board's positions are not 
bureaucratic positions. I do not think one 
should make that mistake. The Railway 
Board's positions, ultimately, are political 
positions. It is for the Parliament to 
change those positions. For instance, you 
can say that Railways will go only to 
those areas. where it is going to 
be remunerative. Well, as a com- 
mercial proposition, one is right in 
taking that view. But Railways are not 
merely a commercial undertaking. Rail- 
ways are also the defence of India. Rail- 
ways also mean, going right up, today, to 
Udhampur and, tomorrow, may be, up 
to Baramulla. Railways also mean, going 
to the north-east of India and cover that 
area. Recently, I went there to inaugu- 
rate a small strip of railway line there. 
We had started work on this in 1978-79. 
Again, it fell to me to go and inaugurate 
that line. When I had been there, the 
engineers told me about the track they 
have laid. It is a distance of some 300— 
400 kms. I forget the exact, point to 
point, distance. But the point is, in a 
period of two years and a few months, 
our engineers were able to build the rail- 
way line in the strategic north-east part of 
India. 

Sir, Railways are a little mow than 
merely a commercial undertaking. If it 
is strategically necessary for the States to 
underwrite  the  cost of  the railways, I 

also believe, when we look at the econo- 
mic development of the country, it is 
equally important for the States to under- 
write the losses which such lines may in- 
cur in the initial stages. Ultimately, if you 
want to have 'centres of growth, as they 
are called in economic terms, in politico- 
economic terms, if you want to have 
centres of growth, if you want to have 
industrial centres, if you want to have 
decentralisation in regard to the industrial 
map of India, all this will call for the 
Railways reaching out into areas where 
they have not reached. 

The hon. Member from Orissa       was 
very right when he said that... 

SHRI JAGESH DESAI  Railways    are 
not  merely  a  commercial     undertaking 
They have also a social obligation. 

SHRI GEORGE FERNANDES  Of 
course, I agree. They have a social ob- 
ligation. It is a commercial enterprise 
with a social obligation. I do appreciate 
the point made by the hon. Member from 
Orisa. But the same point could be 
made by hon. Members from other areas. 
They could be from Assam, from other 
States of the north-east, from Konkan, 
from Chattisgarh, from Bundelkhand, etc. 
You name the undeveloped or under- 
developed area in the country and yon 
will find that the Railways have not rea- 
ched there. 

Orissa and Bihar are the richest States 
in the country in terms of the economic 
wealth available. But today, they are the 
poorest in terms of their places in the 
economic ladder of the country. They are 
at the bottom. They vie for the first and 
the second places from the bottom. The 
main reason for this is that investments 
have not taken place. If investments have 
not taken place, it is partly because the 
Railways have not reached there. 

Therefore, this is the first proposition 
that we must work out a plan whereby. 
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in the next ten years, we are able to 
have an average 1, 000 kms., of new track 
laying and for this we are able to raise 
the resources. Try every method. Do not 
just depend on the budgetary support. 
Do not constantly' go and plead with the 
Planning Commission. But try other me- 
thods of raising the finances. One will have 
to move out of the conventional, out of 
the traditional, and one will nave to make 
a break from the 60—70, per annum, 
kilometrage of additional track laying in 
the post-freedom India. And, Sir, here I 
need support of the House, support of 
Parliament. 

The second point I want to make is 
equally important, the limited resources 
that railways get each year for new deve- 
lopmental works, new lines, gauge con- 
version, doubling, etc. I discover that 
even these moneys are not used in a way 
that they start becoming productive in 
the quickest possible time. There is so 
much politics overlapping our economic 
perceptions that what happens is that the 
whole exercise starts with the demand; 
that I need a railway in a particular area, 
in my constituency I need a railway. So, 
I, the Minister, announce to the applause 
of everybody that we will conduct a sur- 
vey and the survey exercise goes on for 
five years. Everybody is told that a sur- 
vey is on. The survey is over and in the 
next five years the demand is perserved 
with and then another announcement 
comes that now a tedhno-economic survey 
and updating survey has been taken in 
hand. So, a little more money  allotted. 
More than one jeep starts moving in that 
area and everybody is satisfied. The peo- 
ple in the locality are satisfied and if 
they are satisfied, all of us are satisfied. 
Then starts the exercise of making allo- 
cation and that starts in the l(Jth year 
lifter the survey was initiated. In the first 
year you allocate Rs. 5 lakhs and in this 
amount you cannot even do 2 kilometres 
of earthwork. But if you start, people in 
your assembly segments are aware that 
work has started on the railway. And 
[hen this exercise goes on till you reach 
a point where you start, making allocation 

of Rs. 2 crores of Rs. 3 crores for a rail- 
way project which is costing hundred or 
hundred-fifty crores of rupees. And lie 
work never gets done. The little work 
that goes on does not pay in terms of 
money because your money is tied up 
in one or two or three or ten kilometres 
of construction work. So, while all of 
us have our demands, each of us in our 
respective district and State has his de- 
mand for new tracks, for better services 
and so on. I would be glad if there 
could be some kind of sonsensus arrived 
at in Parliament by which we agree that, 
all right, here are a thousand kilometres 
of track that we need to put up this year, 
these are the priorities where we start 
and here is a time-bound plan. An hon. 
Member referred to a time-bound plan. 
So, if there was a time-bound plan, the 
money that is put on that particular seg- 
ment statrs giving you return the very 
next year or the year after because you 
are able to complete that track and start 
recovering your investment. Today that 
is not happening. I would like to make 
a study of the amount the railways are 
losing for the simple reason that we have 
not been able to reach that kind of a de- 
cision yet. It is political decision. It 
is not an economic decision, it is a poli- 
tical decision that one will have to take. 
I believe that the debate that we are now 
havng, the debate that was initiated by 
the Status Paper, the debate that this 
budget has generated for whatever rea- 
son, a lot of new idea? have come up. I 
have been particularly taken to task for 
letting down everybody in all their expec- 
tations. I hope it will be possible for us 
to carry forward this debate without any 
acrimony, but with a view to seeing that 
this railway system which is really a part 
of the political and economic life of India, 
to an extent that it is difficult to imagine, 
we are able to carry this debate forward 
and  come- to  certain  conclusions. 

So, Sir, in so far as this whole exercise 
about additional levies is concerned,  
would like to make one another point. 
My esteemed colleague of 30 years ago. 
hon. Member Mr. Ram Naresh Yadav, 
was already concerned about my going off 
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the track so far as convictions are con- 
cerned. He did not use the tern but 
he   thought... 

SHRI JAGESH DESAI  You have 
made that clear. 

SHRI GEORGE FERNANDES; Sir, 
we have tried to bring about changes to 
the extent it is possible, and the changes 
are particularly in areas where the avail- 
able resources could be utilised to bring 
about as speedy a developmental exercise 
as possible. For instance, in the current 
year, for the new railway lines, we have 
an allocation of Rs. 371 crores. 

SHRI JAGESH DESAI-. Here also, you 
take only a few lines and complete them. 

SHRI GEORGE FERNANDES; That 
is precisely what we will do. That is 
precisely what we are doing. 

SHRI PAWAN KUMAR BAN SAL: 
What is the target? How much will be 
the kilometrage per crore of rupees? 

SHRI GEORGE FERNANDES; If you 
take an average of kilometres per crores 
of rupees, it should be about 350 kilo- 
metres... No, it is not being spread. 
In certain areas, take for instance the 
Konkan railways, before you start laying 
track, you will have to do a lot of earth 
work. Therefore, in the first phase of 
your activity, it could just be earth work. 
There is bound to be certain phasing, be- 
cause on the Konkan railways, there are 
going to be tunnels, fairly longish tun- 
nels running into several kilometres and 
these are exercises which are going to 
take a little time. But the point is that 
as against Rs. 264 crores, that were avail- 
able for the new railway lines during the 
last financial year.... 

SHRI PAWAN KUMAR BANSAL: 
How much of it will be washed away by 
floods? 

SHRI GEORGE FERNANDES: It is 
our responsibility to see that nothing is 
washed away by the floods, because if all 

that we are going to do is going to be 
washed away by floods, then we all de- 
serve to be washed away with those floods. 
I am saying it in all seriousness. We de- 
serve to be washed away by those floods 
if that is how we are going to look after 
the development of our country. This is 
the increase whose dimension will also 
become obvious if I tell the House  that 
in the last five years, the total outlay on 
new lines was only Rs. 912 crores and 
in this year alone, Rs. 371 crores has 
been budgeted and it does not include 
the money that will be raised through 
bonds. And that will go into new tracks. 

SHRI JAGESH DESAI; It will be 
much more than what you are doing now 
because the prices have gone up. 

SHRI GEORGE FERNANDES; I ag- 
ree, when one discusses money, it is under- 
stood that there is an escalation that is 
taking place. In the last five years, the 
total expenditure on new tracks was Rs. 
912 crores and this year, it is Rs. 371 
crores, not including the bonds that will 
be raised and the money that will. be go- 
ing into the Konkan railways and certain 
other  sectors.   

As against Rs. 87 crores for gauge con- 
version, we have allocated this year Rs. 
120 crores and in the last five years, the 
total amount of money that went into 
gauge conversion was Rs. 273 crores. As 
i against, five years' outlay of Rs. 273 
 crores and against current year's outlay 
of Rs. 87 crores, the outlay for the next 
financial year, as provided for in the 
Budget, is Rs. 120 crores. 
  

For doubling the lines, as against Rs. 
845 orores in the Five    Year Plan period 
and Rs. 282 crores in the last year of this 
Plan which is coming to a close, we have 
earmarked  Rs. 338   crores  in  the    next 

year's budget. 

By the same token, Sir, as far as rolling 
stock is concerned, while the total outlay 
from the capital and other Railway funds 
for the rolling stock in the fifth year of 
the Plan, namely the year that is coming 
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to a close, was Rs. 496 crorcs, in the 
next year we have earmarked from this 
source Rs. 630 crores, and as against Rs. 
1000 crores that came from the Indian 
Railways Finance Corporation for provid- 
ing the necessary rolling stock, we have, 
this year, budgeted Rs. 1170 crores from 
the said Corporation, Therefore, there is 
a certain change in emphasis. 

The honourable Member, Mr. Pandey, 
said that some good work has been done 
with the computers and we should conti- 
nue with that programme. Sir, I am very 
sorry that we have reduced the outlay on 
computers, and I believe that this com- 
puterization is taking away jobs; on a 
large scale in various sectors and, I think, 
we can afford to stagger it for the time 
being on the raliways and it need not be 
pursued with the same vigour with which 
one should take the railways to the people. 
Therefore, Sir, where the outlay on the 
computers is concerned, we have brought 
it down from Rs. 51. 87 crores in the 
current financial year to only Rs. 46 
orores in the next year. This is by way 
of illustration that priorities have been 
shifted, priorities have changed. And that 
is about the only thing that one can do 
in so far as the direction is concerned, be- 
cause beyond the priorities, beyond deci- 
ding which are the areas where we take 
the railways, where we will reach them, 
in what kind of a situation wo will operate 
the railways beyond the nuances involved 
and beyond the priorities involved. I do 
not see what other policy changes it is 
possible to do in a system like the Indian 
railway system. Of course, if the idea is 
that we abolish the first class, well, we 
have done that. But I cannot possibly say 
that all the first class coaches should im- 
mediately be cannibalized. The first class 
coaches will continue to run. 

SHRI PAWAN KUMAR BANSAL: 
Who suggested that? 

SHRI GEORGE FERNANDES; But 
these are the egalitarian changes that need 
to be brought about, and I am sure the 
House will go along with me on this. 

SHRI PAWAN KUMAR BANSAL; We 
are  asking for introduction  of  more  se- 
cond class coaches. 

SHRI JAGESH DESAI; Instead of first 
class, we wanted second AC. 

SHRI PAWAN    KUMAR    BANSAL; 
Even the ordinary ones. 

SHRI  JAGESH DESAI; First   class 
should be abolished and, instead of that, 
let  there  be second AC so  that We  get 
more money. 

SHRI GEORGE FERNANDES; There- 
fore, one of the things that I decided was 
that we shall stop manufacturing first 
class coaches from now on. Now, when 
we said that we will stop manufacturing 
first class coaches from now on, it was 
not possible to say that we will scrap all 
the first class coaches that are half-way 
or three-quarters of the way on the as- 
sembly line. Therefore, there will be a 
few new first class coaches that will con- 
tinue to come. But, as a result of this 
we will discontinue manufacture of 
first class coaches, 15, 000 addition- 
al berths and seats, in addition to 
what was already going to be made avail- 
able through the second class coaches, 
through the sleeper coaches, have become 
available in the next two years. There- 
fore, Sir, to the extent it was possible to 
shift emphasis, to change the nuances, it 
has been done. 

The honourable Member referred to the 
kallars. I consider this as a very significant 
decision. I know that the House is con- 
cerned with jobs in the railways. But rail- 
ways have a limited capacity to generate 
jobs. A kilometre of track, in terms of 
direct employment in the railways, would 
not give more than 10 or 15 jobs, perhaps, 
not even that. There may be a few up- 
stream and down stream jobs that will be 
created. But, beyond that, what are the 
jobs, where are the jobs? 

SHRI GURUDAS DAS GUPTA; But 
the problem is, we had information that 
the railways are having a large number of 
vacancies unfilled because there is a 
blanket ban on recruitment. in the public 
i    sector as well as the railways. 
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SHRI GEORGE FERNANDES; Sir, 
here is a contradiction that has also got 
to be resolved. That contradiction is, we 
are all asking for additional productivity 
and more efficiency. The fact is that in 
the last ten years, I think, the increase in 
employment in the railways is 0. 6 per cent 
or thereabout. And that is because of the 
additional productivity, that is because of 
the additional efficiency. So, on the one 
hand we will all be insisting that there 
should be more productivity. If there is 
going to be more productivity, if there is 
going to be greater efficiency, then there 
are bound to be certain redundancies. This 
is a universal truth. How can we run 
away from certain economic truth? 

SHRI GURUDAS DAS GUPTA; It is 
a different point. The point is whether the 
vacancies that were unfilled over the 
years were all unproductive in nature and, 
secondly, whether it is also a fact that 
there is a blanket ban on recruitment and 
whether this Government is going to 
withdraw it. 

SHRI GEORGE FERNANDES; No, 
Sir, there is no blanket ban on recruit- 
ment. 

SHRI GURUDAS DAS GUPTA; There 
Was. 

SHRI GEORGE FERNANDES; No, 
there is no blanket ban. I assure the House 
that there is no blanket ban on recruit- 
ment, and the Railways  are recruiting 
between 15. 000 and 20, 000 persons a year. 
But what is happening is that there are 
bound to be redundancies, we are mov- 
ing away from the steam engine, and 
everybody is demanding that we move 
away from the steam engine. You are 
closing your old loco-repair shops, and 
you are going in for heavy-duty engines. 
So, there are bound to be these situations. 
That is why one of the decisions that has 
been taken is to see to what extent the 
existing workshops could be converted 
from mere repair workshops into manu- 
facturing units. 

SHRI JAGESH DESAI: Thank you 
very much. Go ahead with this. 
43 RS—16. 

SHRI GEORGE FERNANDES; You 
need some balancing equipment. You need 
some re-tooling. But without balancing 
equipment and retooling, you could con- 
vert these workshops into production cen- 
tres. They could produce coaches. They 
could produce wagons. This has to be done, 
and this is being done. So, to the extent that 
you can prevent the redundancies from 
overpowering you, you can take certain 
steps. But otherwise we are bound to be 
faced with these problems. I am sure my 
hon. friend here will understand that. As 
you go in for efficiency, as you increase 
the productivity, there are bound to be 
situations in which the railways are going 
to have limited scope for new employ- 
ment generation. But a thousand kilomet- 
res  of railway track could produce many 
jobs. Particularly that could stimulate the 
economy in areas where it has  not been 
stimulated. My own estimate is that a 
thousand kilometres of railway track 
could give you, may be, a million jobs in 
terms of stimulating the economy, both 
the rural as well as industrial, the agri- 
cultural economy as well as the industrial 
economy. This is possible. But even while 
all this is being done, this is a simple 
decision of kullars. Calculations may 
vary on this. My own belief is that we 
will be able to provide employment to 
1000. 000 potters a lakh of potters if kul- 
lars are used at every level of the Rail- 
ways 

SHRI JAGESH DESAI; Earlier this 
was done. 

SHRI GEORGE FERNANDES; Yes, 
it was done in 1977, I was the Minister of 
Industry. Hon. Mr. Pandey wanted to 
know whether there was anything memo- 
rable. It was at my instance that the then 
Railway Minister, Mr. Dandavate, my col- 
league, who is now the Finance Minister, 
decided to introduce the kullars. I was 
called the Minister for kullars. Even now 
people are asking whether, apart from be- 
ing Minister of Kashmir Affairs and 
Minister of Railways, I am also Minister 
of Cottage Industries. Well, I would like 
to see that cottage industries are used by 
the Railways, that they are used by the 
industry at every level. In offices, instead 
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of institutions going in for trays and 
baskets made of Godrej and made by 
various other big houses, I would cer- 
tainly like to go in for trays and baskets 
made by women in the backyard of 
Chattisgarh. 

SHRI JAGESH DESAI We will sup- 
port it. 

SHRI GEORGE FERNANDES: That 
is where jobs are, and without a paisa 
of investment. 

sft *m SR*T TT5«r: 5*PP fa'T srre 

SHRI GEORGE FERNANDES: I in- 
vest no money on the potters. The 
state invests no money on the potters. 
The banking system gives no loan to 
the potters. He has the potter's wheel. 

We had a meeting of potters yester- 
day in Delhi, of the potters from all 
the surrounding areas of Delhi, and 
several of them came, and they are 
going to produce kullars, not only 
they but all across the country. In 
fact, I intend calling potters from all 
over the country for a day's meetting 
here in Delhi and make them feel that 
they have a role in the making of 
India and that India respects their 
dignity which their labour also de- 
mands. That we give to them. I 
intend doing it. It is not just the 
potters. 

The handlooms also. We have uni- 
forms, lakhs and lakhs of workers in 
Government to get uniforms. Now 
I know that there will a 
number of trade unions and trade- 
union leaders who would not agree 
with my perception of this. There are 
trade unions who won't agree with my 
perceptions of this. In fact, I remem- 
ber, when I was the Minister of Indus- 
try I was Once invited by the All- 
India P&T Employees Union to inaugu- 
rate their conference. I said that I 
would speak on uniforms. They said, 
"No, you should not. " I said, "I 
would not come. " Finally a compro- 
mise was struck, and I went and spoke 
on uniforms. I said, "I am not ask- 

ing you to wear Khadi. If Khadi is 
expensive and if it gets torn much 
quicker than the mill-made cloth, I 
would not ask you to wear Khadi. 
But the man-made fibre  spun on 
machines and woven on handlooms, 
you can wear. " Sir, 1 will produce 
two pieces of cloth tomorrow and 
challenge any Member of the House 
to tell the difference. You cannot tell 
the difference. We can do this and 
there is no investment involved in this. 
We intend doing it. Yes, for the bad- 
rolls that some of the hon. Members 
mentioned here, the linen that is used 
in various guest houses and offices 
and various other items the small-Scale 
and cottage industries can give us. 
We would like to see that we give 
patronage to that sector. To that ex- 
tent we will contribute to generating 
employment where it is so desperately 
needed. Given the size of unemploy- 
ment that you have, if anybody be- 
lieves that with the investment that is 
forthcoming we are going to solve this 
problem, I am sure we would be mak- 
ing a very grave mistake. Therefore, 
even within the existing conditions 
within the railways with the paucity 
of resources and so on and so forth, 
what we have tried to do is something 
which I feel we all need to be proud 
of and I seek the support of the House 
in pursuing this exercise that we have 
started. 

Certain questions have been raised 
about trade unions and about corrup- 
tion. So far as the trade unions are 
concerned, the question of recognition 
has been raised by several hon. Mem- 
bers. There are two recognised federa- 
tions in the Railways. I know that 
there are a large number of unions. I 
have been associated with the Rail- 
wayman's Trade Union Movement. In 
fact, when the 1974 strike was orga- 
nised, there were 111 organisations 
that I brought under the umbrella of 
the National Coordination Committee 
for Railwaymen's Struggle (NCCRS). 
That did not include the INTUC 
Union. Excluding the INTUC Union 
we had 111 unions that came under 
the umbrella of the NCCRS. Sir,  
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SHRI GURUDAS DAS GUPTA: It 

is already 8. 40 P. M. Let the    Minis- 
ter reply. 

SHRI GEORGE FERNANDES: One 
of the decisions I took about two 
months back was in regard to the 
corruption. Sir, there are many cases 
that started coming up in which 
some booking clerk has to be sus- 
pended or has been suspended and 
one gets to see the papers He has 
been suspended because he has 
charged a little extra money. Some- 
one who is the parcel clerk has been 
suspended. There has been a vigi- 
lance raid and it is found that the 
man was charging half the rate for 
the full weight of the parcel and 
umpteen similar matters are there. 
Now, Sir, one decision that needed 
to be taken, and which has been 
taken is that from now on if there 
are cases of this nature, then, it is 
not just that man who was caught 
who should be suspended because 1 
believe that superior officials, the 
supervisory officials, the managerial 
cadres also have a responsibility. 
Their responsibility is to manage the 
Railways and managing the Railways 
means managing the Railways honest- 
ly  and  efficiently. Somebody tells me 
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that it is the booking clerk or the 
parcel clerk who has been making 
some money on the side. Then, the 
man at the top has a duty to see that 
the booking clerk, the man under his 
charge performs an honest job end if 
he does not, then he is as much to 
be blamed for dereliction of duty as 
the man who has been caught in the 
act of cheating the Railways or cheat- 
ing the people who are the users of 
the Railways. So a decision has been 
taken. This decision has been imple- 
mented. We are moving in that di- 
rection. 
 

There will be other areas where 
much more action is needed because 
we are not discussing only small-time 
corruption. There is big-time corrup- 
tion  also. 
An hon. Member referred to some 
companies. He took the name of a 
company. I shall not take any com- 
pany's name but I have received a 
memorandum which says that little 
restaurants, little kiosks on railway 
platforms whose rents were fixed 
God knows when whose rent was 
Rs. 500 and are subjet by the man on 
whose name the kiosk is for Rs. 51)00 
and he sits at once and makes 
Rs. 4, 500 and gives to the Railways 
Rs. 500. Now this also has  to be end- 
ed. Why should someone else make 
that Rs. 5000? If there is a still worth 
of Rs. 5000 then the Railways should 
get the money and no middlemen 
should walk away with that money. 
If there is a middleman somewhere 
then that middlemen can have middle- 
men right down the line and we can- 
not accept that. That holds good for 
the book-stalls also. This was men- 
tioned by Shri Ram Awadhesh Singh- 
 and it holds good for everybody. 

Similarly, I have been told that 
there have been complaints about 
scrap. They told me it is possible to 
get much -more money if we find a 
more scientific way of disposing of 
the scrap, scientific way not in terms 
of any technological scientific way 
but a managerial scientific way of dis- 

posing of that scrap. So there will be 
many areas... 

SHRI SUNIL. BASU RAY (West 
Bengal)  Please crackdown on the anti- 
social organisations that are growing 
up in the scrap business of Railways. 

SHRI GEORGE FERN ANDES: Yes, 
I agree, Sir. I have been told that 
there are cartels and guns are used. 
A crackdown on this will be necessary 
and every area where such cheating 
or looting of the Railways or of the 
countrymen is on where the Rail- 
ways are concerned, Sir, this will be 
a priority area where action will be 
taken. 

 



489 The Budget [ 26 MAR;. 1990 ] Railways, 1990-91       490 
 

 

SHRI GEORGE FERNANDES: Sir, 
the Railway Board is riot a company 
board. The Railway Board is a de- 
partment of the Government. It is a 
functional Board which is a depart- 
ment of the Government.. A person 
by virtue of his 35 years of service 
in the Railways in various branches 
comes to the top, reaches the top of 
the ladder and then you have a given 
number of persons who are members 
of the Railway Board, each one has 
the rank of Secretary of the Govern- 
ment and you have a Chairman who 
has the rank of Principal Secretary. 
(Interruption). I am sorry if there 
was an awareness of this, this cons- 
tant demand to abolish the Railway 
Board, would not have been; made. 
There is a constant demand that the 
Railway Board should be abolished. 
Then what happens?'That demand has 
been articulated in this House. That 
demand has been articulated in every 
debate on the Railway that we must 
abolish the Railway Board. (Interrup- 
tion). Sir, it is there. Unfortunately 
this demand is articulated and it is 
important therefore to make the 
point. Then you will have to abolish 
the Railway Ministry also. (Interrup- 
tions).. Trerefore, the idea that there 
is any particular coterie or group, 
which is holding the whole railway 
system in its control and is trying to 
create situations where elected repre- 
sentatives of people, the Government 
and everybody is unable to sort this 
problem out which the Railway faces 
is a bit unfair and I hope this clari- 
fication will settle that matter. Now, 
I come to the demand that the hon. 
Members have made in the course of 
the debate, (interruption). 
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SHRI V. NARAYANASAMY: The 

Minister can write to the M. Ps. (In- 
terruptions). 

SHRI GEORGE FERNANDES: I 
have been in administration in many 
lines. I have led many struggles so 
far as the railway system being spread 
in many parts of the country is con- 
cerned. {Interruption). 

 
SHRI J. P. JAVALI (Karnalaka): 

I have a request to make before the 
Minister concludes. The Minister has 
said that Kullars makers' conference 
will be called in Delhi. I request 
the Minister to call it in four or Ave 
places, one ill South, one in East, one 
in West, like that. Otherwise the 
real Kullars makers will not be able 
to attend; only coteries will attend the 
conference. 

 

THE VICE-CHATHMXW. (SHRI 
MIRZA TRSHADBAIG)-. L am very 
very thankful on behalf of my people. 
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SHRI SUKOMAL SEN (West Ben- 
gal): Why are you reducing the First 
Class fare? 

SHRI GEORGE FERNANDES: I 
am reducing it. (Interruptions)... 

SHRI GURUDAS DAS GUPTA: The 
First Class passengers are    just well 

off people. Why you are going to show 
mercy to them?... (Interruptions)... 

SHRI GEORGE FERNANDES: I 
am reducing it because there are de- 
mands from, passengers* associations 
from Bombay, from the Members of 
Parliament and from other urban cen- 
tres that there should be some con- 
cession made. So that concession is 
being made. The total amount of 
money that one is given, up as a re- 
sult of this concession amounts to 45 
crores of rupees. Out of 405 croros 
of rupees... (Interruptions)... 

SHRI JAGESH DESAI: What about 
Second Class fare? That has been in- 
creased to a large extent. By Second 
Class sleeper, very very ordinary 
people are travelling. The increase is 
too much.. (Interruptions). ■. 

SHRI GEORGE FERNANDES: As 
against Rs. 405 crores of additional 
income that was anticipated, 45 cror- 
es of rupees are given up as a result 
of these concessions that I intend 
making before the House. And I 
appeal to the House to give me sup- 
port. 

 
(Interruptions). What about the 

milk container? Are you going to re- 
view that? 

SHRI GEORGE FERNANDES: No, 
Sir. 

SHRI GURUDAS DAS GUPTA: 
What about the abolition of contract 
system for the renewal of the traffic 
lines which have proved to be a safe- 
ty hazard? 

SHRI GEORGE FERNANDES: That 
is an administrative matter which 
could be discussed by the hon. Mem- 
ber with me. 

With these words, I commend this 
Budget  and the Resolution. 
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 THE VICE-CHAIRMAN, (SHRI 
MIRZA IRSHADBAIG): Thank you, 
Mr. Minister. Now I shall put the Re- 
solution to vote. 

The  Quuestion  Is: 

- "That this House approves the re- 
commendations made in paragraphs 
10 to 14 contained in the First Re- 
port of Railway Convention Com- 
mittee, 1989 appointed to review 
the rate of dividend payable by the 
Railway Undertaking to Genera] 
Revenues as well as other ancillary 
matters in connection with the Rail- 

way Finance and General Finance, 
which was laid on the Table of the 
Rajya Sabha on the 14th March 
1990. " 
The motion was adopted. 
THE VICE-CHAIRMAN (SHRI 

MIRZA IRSHADBAIG): Now, the 
House stands adjourned till 11 A. M. 
tomorrow. 

The House then adjourned 
at. fifty nine minutes past 
eight of the clock till eleven 
of the clock on Tuesday, the 
27th March. 1990. 


